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 up  Similar  statement  was  given  in  the  Par-
 liament  by  the  President.  Butno  steps  to  this
 effect  have  been  taken.

 There  has  been  a  long  standing  de-
 mand  for  creation  of  ‘Uttarakhand’  in  our

 neighbouring  state.  The  Bhartiya  Janata

 Party  Government  in  Uttar  Pardesh  sent  a

 proposal  to  the  centre  in  this  regard  in  1992
 but  the  Central  Government  has  not  so  far

 accepted  the  proposal.  The  reason  ७  that
 the  Central  Government  is  not  interested  in
 it.  ॥  does  not  want  prosperity  of  that  region.
 According  to  arural  saying  if  good  education
 is  available  in  villages,  every  one  in  village
 will  cast  his  vote  sensibly.  Now  being  illiter-
 ate  they  cannot  decide  to  whom  they  should
 vote.  That  is  why  the  Central  Government
 does  not  want  spreading  of  education  andis
 not  interested  in  creation  a  new  state  which
 can  ensure  development  of  that  reagion.  If
 a  separate  Uttarakhand  15  creating,  |  will
 then  be  the  first  man  to  prove  tts  justification
 and  would  show  jaw  the  region  makes

 progress.  But  the  Government  lacks  the

 courage  to  creat  it.  As  a  matter  of  fact  the
 Government  does  not  want  to  see  the  pros-
 perity  of  at  region.

 |  o0  not  have  much  tire  at  my  disposal
 since  |am  scheduled  to  go  somewhere  else.
 |  would  therefore  lke  to  submit  that  the
 Government  should  set  up  a  commission
 and  should  accept  the  demand  for  creation

 of  Uttarakhand.  If  whatever  has  been  prom-
 ised  in  President's  Address  is  fulfilled,  there
 will  be  no  problem  left  in  the  country.  The

 issue  of  Kashmir.  will  also  be  automatically

 solved.  With  these  words  |  conclude  and

 express  thanks  for  providing  me  an  oppor-

 tunity  to  speak.  !  oppose  this  Address  since

 it  is  a  bundle  of  false  promises.  Therefore,  !

 oppose  this.

 17.44  hrs.

 [English}

 SUPPLEMENTORY  DEMANDS  FOR
 GRANTS  (RAILWAYS),  1993-94.

 THE  MiNISTER  OF  RAILWAYS  (SHRI
 C.K.  JAFFER  SHARIEF)  :  |  beg  to  present
 a  statement  (Hind!  and  English  versions)
 showing  the  Supplementary  Demands  for
 Grants  in  respect  of  the  Budget  (Railways)
 for  1993-94.

 [Pleased  in  Library  at  See  No.  LT  5445/94]

 17.45  hrs.

 MOTION  OF  THANKS  ON  THE
 PRESIDENT’S  ADDRESS  CONTD.

 [Translation]

 SHRi  ViJAY  KUMAR  YADAV  (Nalanda):
 Mr.  Deputy  Speaker,  Sir,  |  am  thankful  for
 providi.j  me  an  opportunity  to  speak  on  the
 Motion  of  Thanks  on  President’s  Address.
 President's  Address  contains  the  policies  of
 the  Government  to  be  followed  in  future.  |
 hold  the  President's  Address  reflects  the
 achievements  of  the  Government  in  an  ex-
 aggerated  manner.  ।  should  however,  also
 reflect  the  failures  of  the  Government,  only
 then  a  balanced  policy  for  future  can  be
 formulated.  This  is  however,  not  done.  The
 Governmen:  is  busy  in  self  praise  and  goes
 along  way  क  self  praise  and  goes  along  way
 in  self  exaltation..  [interruptions]

 fEnglish]

 SHRI  NITISH  KUMAR  (Barh)  :  There  is
 no  Minister  here.  That  is  not  the  place  fora
 Minister.  He  should  apologise  first  for  that.
 What  is  this?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HUMAN  RESOURCE  DE-
 VELOPMENT  (DEPARTMENT  OF  YOUTH
 AFFAIRS  AND  SPORTS)  AND  MINISTER
 OF  STATE  IN  THE  MINISTRY  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  MUKUL
 WASNIK)  :  |  understand  this.

 [Translation]

 SHRI  VIJAY  KUMAR  YADAV  :  |  would
 like  to  suggest  that  this  system  of  having
 President's  Address  should  either  be  abol-
 ished  or  if  it  is  to  be  continued,  then  it  must
 reflect  the  true  picture  of  both  the  achieve-
 ments  and  failures  of  the  Government  and

 only  then  certain  conclusion  can  be  arrived
 at.

 ॥  was  a  great  pleasure  to  me  tolisten  to
 the  speech  of  the  hon.  Minister  of  Home
 Affairs  yesterday  !  o०  not  know  how  the
 hon.  Prime  Minister  will  take  it.  |  would  like  to
 know  if  that  is  actually  the  policy  of  the
 Government  as  had  been  reflected  in  the
 speech  of  the  Minister  for  Home  Affairs.  So
 far,  we  had  the  impression  that  our  Govern-
 ment  was  not  to  speak  anything  against
 Amenca  even  if  the  latter  might  adopt  any
 stand.  Now  the  whole  of  the  country  15

 obliged  to  the  hon  Minister  of  Home  Affairs
 for  the  manner  in  which  he  spoke  openly
 against  America  yesterday.  If  that  has  be
 come  the  part  of  Congress  Party's  policy.  |
 would  further  suggest  that  the  policy  matter

 concerning  America  and  Kashmir  as  ex-

 pressed  by  the  hon.  Minister  of  Home  Affairs

 yesterday  should  be  included  in  the  Presi-
 dent's  address  with:  due  amendment.  More-
 over,  the  hon.  Prime  Minister  should  also
 make  the  similar  statement.  only  then  Amer-
 108  Can  get  a  befitting  reply.

 When  India  got  inde;  endence,  there
 wwodty  be  cordianer-hons  vetween  Centre

 and  Statcs  based  on  tah  philosophy  of
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 mutual  co-operation.  |  am  sorry  to  say  that
 with  the  passing  of  days,  the  relations  be-
 tween  Centre  and  State  are  becoming  far
 from  cordial.  Thc  Centre  wield  complete
 control  over  the  resources  of  States  and
 consequently  the  States  have  been  ren-
 dered  in  miserable  condition.  As  a  result  of
 which  state  are  demanding  more  and  more

 rights  to  ensure  their  own  development.
 Regional  imbalance  is  growing  in  the  coun-
 try.  Some  states  get  special  favour  from  the
 Centre  whereas  the  Centre  is  hotile  against
 these  states  from  where  ruling  party  at
 Centre  does  not  get  votes.  Consequently,
 the  States  like  Bihar,  Orissa,  Bengal or  any
 other  such  state  are  going  constantaly  back-
 ward  in  terms  of  facilities  like  industries,
 agriculture.  electricity,  railway  communica-
 tion  (interruptions)  So,  the  points  is  how  the
 country  can  go  on  like  this?  A  mention
 should  have  been  made  in  the  Presider:t’s
 Address  that  allocation  of  funds  by  the
 CentralGovernment  the  development  plans
 and  release  of  funds  through  Planning  Com-
 mission  would  be  done  according  to  the
 position  of  unemployment.  starvation,  lack
 of  infrastructure  in  different  States.  Such
 backward  states  should  get  special  atten-
 tion  and  special  financial  assistance  so  that

 they  may  be  broughi  at  par  with  other  devel-
 oped  States  of  the  country.  Such  an  impor-
 tant  and  vital  factor  which  is  of  real  nature.
 is  awetully  missu.3  ।  tne  President's  Ad
 dress.

 Sir,  the  Rail  Budget  which  was  intro-
 duced  in  the  House  a  couple  of  day  ago  and
 the  earlier  Railways  Budgets  two  presented
 in  the  House  were  unanimously  opposed
 the  representatives  of  Orissa,  Bihar,  Bengal
 and  other  similar  North-Eastern  States.
 Penple  stoou  against  the  role  of  the  hon.
 Minister  of  Railway.  Last  time  the  hon.  Min-
 ister  has  also  made  some  promises  to  do

 something  and  न  rezponse  to  that,  serveral
 Members  met  him,  but  nothing  was  done  so
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 far.  ।  this  neglecting  attitude  of  the  Govern-
 mentin  terms  of  railway,  industries,  electric-
 ity  etc.  continue,  the  unity  of  the  country
 cannot  be  maintained  for  a  longer  period.

 On  the  one  hand  Pakistan  and  America
 are  trying  to  create  distribances  in  the  area
 and  on  the  other  hand  this  area  is  alsu  a
 victim  of  poverty  and  unemployment.  That  15

 why,  there  is  a  wide  spread  resentment
 among  the  common  people  and  it  cannot  be
 suppressed  for  a  long  time.

 Sir,  it  is  essential  that  the  Congress
 Government  should  pay  special  attention
 towards  the  backward  states  if  it  wishes  to
 promote  unity  and  integrity  of  the  country.
 These  states  should  be  provided  special
 assistance  50  that  they  c-n  make  progress
 and  can  be  put  in  the  line  of  developed
 states.  Sir.  at  present  Congress  is  in  high
 spirits  forits  victory  im  recent  elections  anc

 Congress  thinks  that  it  is  the  victory  of  the
 policies  of  the  Government,  but  it  1s  not  a

 reality.  Actually  it  was  the  impact  of  wrong
 policies  of  BUP.  They  demolished  Babn
 Masjid  which  created  an  atmosphere  of
 apprehension  and  fear  among  the  people  of
 the  country  which  are  normally  secular  in
 mind:  they  were  frichtened  by  these  activi-
 ties.  The  forgot  the  wrong  policies  of  Con-

 gress  for  a  while  and  voted  in  favour  of

 Congress.  They  thought  that  their  first  and
 foremost  duty  was  to  defeat  the  communal-
 ism  and  save  the  country  from  the  clutches
 of  communalism.  For  this  p:inpese  the  peo-
 ple  from  all  the  communities  whether  they
 are  congress  minded  or  otherwise  voted  in
 favour  of  congress  and  wherever  the  con-

 gress  candidates  were  in  main  contest  the

 people  voted  for  him.  Now  what  these  peo-
 ple  are  doing  atte:  getting  power.  Anti-
 defection  law  was  enacted  by  the  Congress
 itself,  but  today  it  is  promoting  defection.

 Congress  is  tne  biggest  political  party  of
 India  and  that  is  why  on  the  moral  ground  it

 is  not  proper  for  the  Congress  to  indulge  in
 Horse  Trading.  ।  is  not  proper  for  such  a  big
 party  to  buy  the  people’s  representatives  in
 fiftv  lakh  or  one  crore.  This  type  of  campaign
 iS  going  on,  ।  would  like  to  tell  Nitishji  special-
 ly  that  in  Janata  Dal  too  such  efforts  are  still
 being  made.  At  present  people  are  not  ready
 to  defect  but  you  are  assuring  them  Rs.  50
 lakh.  You  are  assuiing  these  persons  for
 giving  one  petrol  pump  and  a  small  piece  ot
 land  if  they  cross  the  floor.

 [English]

 SHRI  MUKUL  WASNIK  Mr.  Deputy
 Speaker,  Sir,  |  would  like  to  draw  your
 attention  to  the  fact  that  the  hon.  Member  /5
 trying  to  make  allegations  which  are  totally
 irs  sponsible  and  baseless.  |  think  such
 baseless  allegations  should  not  form  part  of
 the  record  This  is  going  to  convey  a  wrong
 impression.  ।  15  baseless  in  its  totality
 [Interruptions]

 [Translation]

 SHRI  VIJAY  KUMAR  YADAV  :  |  have
 not  mentioend  the  name  of  the  hon.  Minis-
 ter.

 SHRI  NITISH  KUMAR  (Barh):  Youare
 trying  to  avoid  it  by  calling  it  baseless,  but
 today  itis  the  main  subject  of  the  discussion.
 The  Congress  has  given  ministership  to  one
 of  the  defectors  violating  the  moral  values
 and  it  is  contrary  to  tne  Anti-defection  Law
 brought  by  your  party.  Whatever  was  said  at
 that  time  during  the  debate  in  this  Housc.
 while  making  the  Law,  is  being  contradicted
 in  action  today  by  the  same  party  which
 enacted  the  law.  Now  your  party  is  giving  a
 clear  message  to  the  other  members  that
 they  should  defect  and  get  ministership.
 Today  this  issue  is  being  discussed  every-
 where  and  the  objection  raised  by  the  hon.
 Minister  is  baseless.
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 SHRI  VIJAY  KUMAR  YADAV  :  ।  was
 the  need  of  the  hour  that  a  big  political  party
 like  Congress  would  have  taken  steps  to
 eradicate  the  prevailing  political  corruption.
 ।  would  have  glorified  the  name  of  the  party
 whether  it  would  have  remained  in  power  or
 not.  This  method  was  adopted  at  the  time
 when  nobody  was  going  to  topple  down  the
 Government.  Even  today  it  is  not  making
 any  promise  to  bring  any  law  regarding
 election  reforms.  Election  commission  and
 Goswami  Committee  report  has  recom-
 mended  that  comprehensive  law  on  election
 reforms  snould  be  brought.  It  would  have
 been  mentioned  in  President’s  Address  but
 no  such  commitment  has  been  made.

 Mr.  Deputy  Speaker,  Sir  just  now  the
 issue  regarding  reservation  was  mentioned.
 Nons  will  disagree  with  me  that  OBC  people
 shouid  also  be  given  five  years  relaxation  in

 age  as  SC/ST  candidtates  are  getting  in
 Government  services.  They  should  also  be
 given  more  chance  to  compete  in  examina-
 tions.  In  the  context  of  the  creamy  layer  as
 mentioned  in  the  decision  |  would  like  to  teil
 that  poor  people  are  not  trainec  and  their

 family  tradition  is  different  than  the  ete
 class.  So  |  would  like  to  say  that  arrange-
 ment  for  coaching  classes  should  be  made
 for  OBCs  also  like  SC/STs.  Quota  should  be
 fixed  for  them  in  technical  institutions  also
 and  they  should  be  given  more  chances  to
 take  part  in  examinations

 The  ton.  Finance  Minister  has  dis-
 cussed  about  the  interest  on  loans.  |  would
 like  to  state  that  we  are  being  entrapped  in
 it,  is  not  proper  to  mention  that  the  payment
 of  loan  to  IMF  is  being  made  before  time.  But
 main  thing  is  that  these  loans  are  0605
 yaken  at  the  cost  of  selt-1cspect  and  sove:
 eignty  of  tiie  country.  There  was  atime  when
 Indian  voice  was  listened  very  carefully  ir
 international  politics  but  ii  is  the  impact  of
 these  loans  that  today  India  cannot  even  put
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 the  ngnt  thing  due  to  the  pressure  of  US,  IMF
 and  World  Bank.

 SHRI  MRUTUNJAYA  NAYAK
 (Phulbani)  :  ।  was  said  yesterday.

 SHRI  VISAY  KUMAR  YADAV  :  |  have
 appreciated  it  but  it  should  also  be  done  by
 the  Prime  Minister.

 |  was  saying  that  the  loan  has  started
 showing  its  effect.  The  policies  mentioned  in
 the  President's  Addiess  appear to  be  framed
 under  the  pressure  of  these  loans.

 Before  getting  loan  people  from  your
 party  used  to  express  their  views  boldly  but
 now  it  is  not  so;  even  ministers  do  not  say
 anything.  whatever  instructions  are  given  by
 Shri  Rao.  they  all  follow  them.  He  does  not
 want  to  express  his  internal  views  and  con-
 siders  it  better  to  maintain  a  big  silence.  He
 is  trying  to  remove  poverty  and  unemploy-
 ment  but  due  to  new  economic  policies,
 factories  are  being  colsed.  Public  sector  is
 being  handed  over  to  capitalists.  Constitu-
 tion  of  India  favours  socialism  but  now  it
 should  be  amended  because  the  Govern-
 ment  is  going  to  establish  a  total  capitalism
 in  the  country.  The  method  being  adopted
 by  the  Government..../interruptions]....  has
 been  proved  useless.  You  are  working
 against  the  spirit  of  the  constitution.  Neither
 you  are  giving  the  right  to  work  no  imple-
 menting  the  progressive  law  of  land  re-
 forms.  You  are  neither  distributing  the  land
 properly  nor  trying  to  promote  Jawahar
 Rozgar  Yozna  or  any  other  employment
 ori-:nted  schemes.  but  the  problem  of  un-
 employment  is  not  going  to  be  removed  by
 it.  Prices  of  essential  commodities  have
 been  raised  before  tne  budget,  which  is  not
 proper.  ॥  should  not  be  done  in  such  a  haste.
 When  your  party  is  in  majonty  in  the  Parlia-
 ment,  what  was  the  necessity  to  raise  the
 prices  before  presenting  the  Budget?  ॥  has
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 been  said  that  inflation  is  decreasing,  but  the
 real  value  of  rupee  for  poor  can  be  calculat-
 ed  by  the  gocds,  they  are  getting  by  it.  The
 Government  takes  into  account  the  whole
 sale  prices,  but  the  crores  of  people  in  the
 country  have  to  pay  retail  prices  everyday.
 They  are  facing  a  lot  of  difficulties  in  the
 market.  In  the  context  of  atocities  against
 women,  firm  attitude  should  be  adopted.
 This  matter  was  discussed  here  for  2-3  days
 but  it  is  being  ignored  by  saying  that  it
 pertains  to  state  Governments,  but  it  is  a
 matter  which  relates  to  the  whole  country.
 Atrocities  against  any  section  of  society
 pertains  to  the  whole  country.  All  these
 points  should  be  included  in  the  president's
 Address.  Otherwise,  |  oppose  it.

 [English]

 SHRIN.  DENNIS  (Nagercoil)  :  Mr.  Dep-
 uty  Speaker,  Sir,  while  supporting  the  Mo-
 tion  of  Thanks  on  the  President’s  Address,
 |  wish  to  make  a  few  points.

 The  President  at  the  outset  in  his  Ad-
 dress  has  rightly  observed  with  a  sense

 optimism  that  the  country  has  a  different

 atmosphere  than  that  it  has  existed  at  the

 beginning  of  1993.  Now  there  is  deep  sense
 of  stability,  security,  confidence  and  progress
 in  the  country.  A  stable  Government  alone
 could  formulate  and  implement  progressive
 policies;  they  alone  could  evolve  sound
 policies  and  programmes  for  effective  ad-
 ministrative  transition.

 A  Government  which  has  to  spend  its
 whole  time  for  its  survival  cannot  find  time  to
 evolve  sound  polices,  for  implementation.
 The  country  has  passed  through  testing
 times  previously.  The  country  has  faced  a
 number  of  challenges  and  problems.  Apart
 from  political  and  economic  problems,  com-
 munal  disharmony  has  threatened  the  very
 unity,  integrity  and  secular  fabric  of  our

 couniry.  Thus  president,  in  his  Address  last
 year  has  given  top  most  priority  for  the
 restoration  of  communal  harmony  and  pres-
 ervation  of  national  unity  and  secularism.

 Effective  steos  nave  been  pursued  to
 solve  these  problems.  There  15  a  positive
 trend  of  progress  on  all  fronts.  The  recent
 Assembly  Elections  in  five  states  have  dem-
 onstrated  the  confidence  reposed  by  the
 people  in  the  policies  and  programmes  of
 the  Government.  They  have  exhibited  their
 faith  in  communal  harmony  and  secularism.
 Those  who  believe  in  communal  harmony
 and  secularism  should  join  together  to  com-
 bat  the  forces  of  communalism  and  hatred.
 Religion  should  be  separated  from  politics
 by  legislation  and,  if  necessary,  by  constitu-
 tional  amendment.

 By  improving  the  position  in  all  fields,
 the  Govemment  has  established  national
 and  intemational  confidence.

 Regarding  Kashmir,  it  is  the  consistent
 policy  of  the  Government  that  Kashmir  isan
 integral  part  of  India  and  no  power  could
 delink  it  from  India.

 As  in  Punjab,  the  Govemment  is  striv.
 ing  hardto  establish  an  elected  Government
 in  Kashmir.  The  elected  Govemment  would
 reflect  the  true  voice  of  the  people  and  solve
 the  problems  to  their  satisfaction.  The  Gov-
 emmentis  trying  its  best  to  check  terrorrism
 and  restore  normally.

 MR.  DEPUTY  SPEAKER:  You  contin-
 ue  for  another  two  minutes.  There  are  so

 many  persons  to  participate.  The  time  allot-
 ted  is  already  coming  to  an  end.

 SHRI  N.  DENNIS:  The  patience.
 prudence  and  utmost  care  displayed  by  the
 Goverment  in  dealing  with  the  Hazaratbal
 shrine  problem  is  exemplary  and  widely



 627.0  Motion  of  Thanks  on  the

 (Sh  N  Dennis]

 apreciated  Inspite  of  earnest  efforts  of  the
 Government  to  bring  peace  and  harmony  in
 the  region  and  restore  democratic  process
 by  conducting  elections  the  involvement  of
 forces  across  the  broder  are  inciting  hatred
 and  preventing  restoration  of  normalcy
 There  15  instigation  to  create  disorder  and
 destablisation  in  the  country  Let  us  hope
 and  trust  that  normaly  would  be  restored
 and  democratic  election  would  take  place  in
 that  State

 Our  relations  with  foreign  countnes  have
 considerably  improved  The  visits  of  foreign
 dignitaries  and  Heads  of  Government  of

 neighbouring  and  other  countries  and  the
 visits  of  our  Prime  Minister  to  other  countries
 have  enhanced  our  ties  and  better  relations
 with  foreign  countnes  and  thereby  trade  and
 commerce  with  them  too  improved  Under-

 standing  arrived  at  with  Chinais  a  step  in  the

 right  direction  Our  relationship  with  Paki-
 stan  didnot  progress  because  of  its  negative
 stance

 On  the  economic  front  out  economy  15
 in  the  process  of  revival  and  recovery  under
 the  new  economic  policy  industrial  policy
 andtrade  policy  The  procedures  have  been
 made  easier  and  liberal

 MR  DEPUTY  SPEAKER  Please  con-
 clude

 SHRI  -  DENNIS  ।  have  started  just
 now  |  would  like  to  speak  at  least  for  ten
 minutes

 MR  DEPUTY  SPEAKER  ॥  ten  min-
 utes  many  people  can  participate

 SHR!  JAGMEET  SINGH  BRAR
 (Fandkot)  This  1s  unfair  The  people  from
 the  opposition  have  spoken  for  a  much
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 longer  time  [Interruptions] Mr,  Devegowda
 spoke  for  one  hour

 SHRI  NITISH  KUMAR  (Barh)  Heshould
 be  given  time  [Interruptions]

 SHRI  -  DENNIS  There  ts  boost  in
 production  and  exports  The  balance  of
 payments  position  has  greatly  improved
 and  there  is  comfortable  foreign  exchange
 reserve  Rate  of  inflation  has  also  been
 controlled  When  production  increases,  there
 would  be  larger  employment  opportunities
 and  this  15  what  15  going  on  In  our  country
 Regarding  poverty  alleviation  programmes
 setting  up  of  a  special  cell  by  the  Prime
 Minister  to  monitor  the  progress  of  the  im-
 plementation  programme  of  the  weaker
 section  is  a  welcome  step  Now  the  district
 industnal  centres  and  other  authorities  are
 directing  the  banks  to  release  loans  but  the
 banks  are  not  honouring  the  directions  be-
 cause  they  are  not  committed  to  these
 programmes  So,  the  intention  of  the  Gov-
 ernment (०  implement  the  programme to  the
 poor  is  defeated  So  some  policy  has  to  be
 evolved  or  some  machinery  has  to  be  set  up
 so  that  the  beneficiaries  should  get  loans  as
 15  intended  by  the  Government  Proper  im-
 plementation  agencies  have  to  be  set  up  in
 this  regard

 Regarding  agriculture,  food  production
 has  increased  three  time  and  there  15  self

 sufficiency  in  this  field

 We  are  inapositionto  export  also  Our
 food  stock  position  is  also  comfortable  The
 credit  goes  to  the  agriculturists  and  agricul-
 tural  scientists  and  also  to  the  Government
 but  we  should  not  be  complacent  on  this
 The  per  hectare  production  of  food  grains  ts
 less  than  in  many  other  countnes  and  the

 per  capita  availability  of  nce  is  low  Popula-
 tion  15  increasing  faster  than  food  produc-
 tion  There  are  drought  and  desert  prone
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 areas  in  our  country  which  have  to  be  given
 special  attention.

 Regarding  fisheries,  we  have  a  long
 coastline  and  there  are  places  where  in
 fishing  harbours  have  to  be  opened.  The
 West  coast  of  Kanayakumari  district  is  one
 such  place  where  क  fishing  harbour  has  to
 be  opened  at  the  earliest.  Persons  affected
 by  natural  calamities have  to  be  given  prompt
 assistance  like  that  of  this  assistance  ex-
 tended  to  the  earth  quake  in  Maharashtra.
 Assistance  there  was  extended  (011  victims
 by  the  Government  and  by  other  social
 service  organisations.  But  |  would  like  to
 point  out  that  a  similar  case  in  Southern
 Tamil  Nadu.  In  kanyakumari  district  more
 than  25000  houses  have  been  damaged
 and  for  rebuilding  those  houses,  adequate
 assistance  ७  not  given  sofarandthe  persons
 whose  houses  have  been  damaged  remain
 as  homeless  wanderers.  |  would  like  to  bring
 it  to  the  notice  of  the  Government  that
 effective  steps  should  be  taken  to  provide
 them  assistance  for  rebuilding  their  damaged
 houses.

 द

 Another  point  is  about  the  constitution
 of  Minorities  Financial  Developmenf  Corpo-
 ration  with  a  share  capital  of  Rs.  500  crores
 which  we  welcome.  Perviously,  Minorities
 Commission  was  also  set  up.  But  |  would  like
 to  point  out  that  due  to  lack  of  follow-up
 action,  the  Minorities  Commission  is  not
 functioning  effectively.  Here  also,  effective
 steps  have  to  be  taken  for  the  proper
 functioning  of  it  and  also  the  Minorities
 Commission.

 |  welcome  the  27  per  cent  reservation
 for  the  backward  classes  which  is  a

 longstanding  aspiration  of  the  backward
 class  people.  That  aspiration  has  been  ful-
 filled  and  |  welcome  this  decision.

 SHRI  0.  VENKATESWARA  RAO

 (Bapatia):  Thank  you  very  much,  Mr.  Dep-
 uty  Speaker  Sir,  for  giving  me  an  opportunity

 to  speak  on  the  Motion  ot  Thanks  to  the
 President's  Address  to  Parliament.  Mr.  Dep-
 uty  Speaker  Sir,  |  rise  to  oppose  the  Motion
 and  while  opposing,  |  would  like  to  place
 before  the  Government  the  various  prob-
 lems  that  are  being  faced  by  our  people.
 Here  |  would  like  to  highlight  how  the
 common  man  is  suffering  due  to  sustained
 price  increase  in  most  of  the  essential  com-
 modities;  how  the  farmer  15  suffering  due  to
 unremunerative  prices;  how  the  domestic
 industry  is  suffering  due  to  import  and  other
 policies  of  the  Government;  how  external
 and  internal  debts  are  adding  to  our  bur-
 dens;  how  corruption  is  becoming  rampant
 day  by  day  while  the  Government  does  not
 make  any  effort  to  control  it;  how  population
 15  growing  at  an  alarming  rate  and  how  this
 growth  in  population,  in  turn,  is  affecting  our
 employment  sector,  how  unemployment  ७
 growing  day  by  day  and  how  the  Govern-
 mentis  not  able  to  tackle  the  problem  effec-
 tively;  how  fertilizer  shortage  is  going  to
 adversely  affect  our  food  production  in  near
 future;  how  external  funds  are  misutilised  by
 various  institutions  as  well  as  the  Govern-
 ment;  and  how  the  Government  and  the
 party  in  power  are  destroing  the  traditions  of
 Parliamentary  democracy  and  other  institu-
 tions.

 Coming  to  the  price  hike,  Government
 has  increased  prices  just  before  the  Budget.
 Price  of  sugar  registered  an  increase  of  nine
 percent;  rice  23  percent: wheat  21  percent,
 LPG  12  per  cent;  and  petrol  and  diesel  have
 registered  an  increase  of  7  per  cent  in  their
 prices.  Moreover,  due  to  increase  in  freight
 charges  by  rail  and  road,  there  is  an  in-
 crease  in  the  prices  of  almost  all  other

 commodities.  As  opposed  to  this  increase  in
 prices  of  all  commodities,  the  common  man
 is  not  getting  a  proportionate  increase  in  his
 Salary  or  income.  On  the  other  hand,  he  has
 to  spend  about  20  to  25  per  cent  extra
 because  of  the  general  price  hike.  |  fail  to
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 understand  how  the  common  man  can  sus-
 tain  and  able  to  meet  his  basic  requirement
 with  such  a  kind  of  price  hike.  !am  very  sorry
 to  state  that  the  Government  is  not  coming
 forward  to  invoke  any  solution  for  alleviating
 the  misery  of  the  common  man.

 ।  we  take  a  look  at  the  farming  commu-
 nity,  farmers  too  are  in  asad  plight.  They  do
 not  get  remunerative  prices  for  their  pro-
 duce  at  all.  |  will  give  just  one  example  of

 paddy  and  rice  to  prove  that  for  the  last  four
 years,  there  is  virtually  no  increase  in  the
 prices  of  farm  produce.  While  the  cost  of
 paddy  is  Rs.250  per  quintal,  rice  is  being
 sold  at  Rs.12  a  kilo.  The  price  of  sugarcane
 is  Rs.400  a  tonne.  The  situation  is  same  for
 cotton  which  is  being  sold  for  Rs.1400  or
 1500  per  quintal.  The  prices  remained  con-
 stant  for  the  last  four  years.  Similarly.  mirch
 and  other  farm  produce  also  have  not  reg-
 istered  any  increase  in  their  prices.  On  the
 one  hand,  the  poor  farmer  does  not  get
 remunerative  prices  for  his  produce  and  @n
 the  other  hand,  he  has  to  incur  additional
 expenditure  due  to  price  hike  in  fertilizer,
 pesticide  and  due  to  increased  transporta-
 tion  charges.  These  increases  vary  between
 20  and  60  per  cent  and  sometimes. it  is  as

 high  as  one  hundred  percent.  In  such  a
 situation,  the  farmer  is  not  in  a  position  to

 carry  on  his  cultivation  activities  without
 incur-  ing  losses.  But  the  Government  is  not

 coming  forward  to  help  him  in  any  way.  Ours
 iS  an  agrarian  society  and  80  to  85  per  cent
 of  our  population  belongs  to  farming  com-

 munity.  But  no  effort  is  being  made  to  im-
 prove  there  lot  or  to  make  them  happy.
 There  are  no  ‘reforms’  on  the  side  of  the
 Government  to  give  any  relief  to  the  farming
 community.

 Coming  to  the  debt  scenarid,  extemal
 debt  is  nearly  85  billion  dollars,  that  is  about
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 two  lakh  sixty  thousand,  one  hundred  and
 sixty  seven  crores.  And  this  comprises  38.3
 per  cent  of  our  GDP!  The  debt-servicing
 ratio  is  30.4  percent.  All  this  external  debt  is
 supposed  to  be  paid  by  us  and  we  are  paying
 roughly  8.9  billion  dollars  per  annum  just  as
 interest.  To  pay  the  interest,  we  are  again
 going  in  for  more  loans.

 This  is  the  kind  of  situation  which  is
 prevailing  in  the  country  and  how  we  can
 come  out  of  this  situation,  ७  the  major
 question  before  us.

 Coming  to  another  area,  our  domestic
 industry  is  suffering  because  of  the  new
 Import  Policy.  Import  duties  are  being  re-
 duced  as  a  result  of  which  there  is  no  relief
 for  the  domestic  as  well  as  the  small  scale
 industry.  This  is  also  creating  unemploy-
 ment  problem  in  the  country.

 We  know  very  well  that  we  have  a  very
 high  percentage  of  population  growth.  It  15
 about  27  percent.  Every  year  we  are  adding
 population  equivalent  to  the  Austrailian  pop-
 ulation.  In  every  minute  three  thousand
 births  are  taking  place.  This  increase  popu-
 lation  will  ultimately  lead  to  unemployment

 “problem  which  will  affect  the  economy  of  our

 country.  We  will  continue  to  face  this  prob-
 lem  if  noeffective  measures  are  taken  in  the
 field  of  family  planning.

 Coming  to  fertilizers,  |  would  like  to  say
 that  our  fertilizer  consumption  15  very  low.  -
 i$  about  72  kg.  per  hectare,  whereas  for  the
 European  countries  it  is  200  kg.  per  hectare;
 for  Japan,  it  is  365  kg.  per  hectare  and  for
 China  it  is  150  kg.  per  hectare.  Even  Paki-
 stan  and  Bangladesh  have  higher  fertilizers
 consumption  than  India,  which  is  89  kg.  per
 hectare  and  99  kg.  per  hectare,  respective-
 ly.

 Our  foodgrain  production  is  about  180
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 milfion  tonnes  per  annum.  In  China,  it  is
 about  450  million’tonnes  per  annum.  The
 total  cultivable  arec  of  China  is  a  little  higher
 than  India  but  they  are  in  a  position  to
 achieve  higher  production  level  by  using
 better  and  effective  methods  of  cultivation
 In  1951,  our  per  head  consumption  of

 foodgrains  was  394  gm.  and  this  has  come
 to  465.6  gm  In  1993.  in  50  years  the  in-
 crease  is  only  65  gm.  ।  we  go  ahead  in  this
 way,  we  may  end  up  with  the  bad  health  of
 the  individuals  as  well  as  of  the  country.

 Now,  since  subsidy  on  fertilizers  has
 been  abolished,  there  15  less  consumption
 of  fertilizers  and  as  a  result  of  this  we  are  far
 behind  our  schedule  of  foodgrain  produc-
 tion.  If  you  look  at  the  fertilizers  production
 at  the  moment,  only  85  per  cent  of  the
 required  Nitrogen  fertilizer  is  being  pro-
 duced  here,  and  in  the  case  of  Phosphatic
 fertilizer  it  is  only  .70  percent  of  our
 requirement,  which  15  being  produced  here.
 We  are  not  at  all  producing  the  Potash
 fertilizers  in  our  country.  This  year,  already
 there  15  4.5  per  cent  less  consumption of
 fertilizers  and  if  we  continue  producing  fer-
 tilizers  in  this  way,  our  foodgrains  production
 is  going  to  be  affected  very  severely,  which
 is  bad  for  the  economic  growth  of  cur

 country.

 Coming  to  corruption,  the  Goverment
 has  no  answer to  scandals  such  as  Bofors,
 Scam  and  purchase  of  ABB  Railway  Loco-
 motives.  We.know  very  well  that  ABB  Rail-

 way  Locomotives  were  purchased  against
 the  wish  and  recommendation  of  the  Rail-
 way  Convention  Commitee.  Even  after  the
 Joint  Parliamentary  Committee  to  inquire
 into  Scam  submitted  its  report,  no  action
 has  been  taken  by  the  Government.  This  is
 how  the  Government  is  destroying  a  demo-
 cratic  institution  like  Parliament.

 You  take  the  example  of  Justice

 Ramaswamy’s  case.  The  Government  did
 not  punish  the  corrupt  personality  of  the

 Judiciary.  In  other  words,  the  Government
 gives  an  impression  that  it  wants  to  promote
 corruption.

 We  have  so  many  areas  where  the
 Government  is  not  responding  properly.
 Take  the  example  of  my  State.  Andhra
 Pradesh.  Even  though  the  Prime  minister
 belongs  to  Andhra  Pradesh,  we  are  denied
 assistance  for  projects  like  Telugu  Ganga,
 Handriniva,  Polavaram,  Pulichenthala,
 Jurala  and  Srisailam.  There  are  many  other
 projects  which  are  still  pending  before  the
 Government.  The’Prime  Minister  had  prom-
 ised  many  times  about  clearance  of  these
 projects  but  none  of  these  projects  had  been
 cleared  so  far..He  had  also  made  so  many
 promises  क  his  Constituency  about  Nandyala
 Underground  Drainage  System,  provision

 ‘of  T.V  Transmitter  and  conversion  of
 metregauge  into  broadgauge  line.  Till  date,
 nothing  has  been  implemented  whether  itis
 at  the  level  ofthe  State  Government  or  at  the
 level  of  the  Central  Government.

 He  promises  so  many  things  at  the  time
 of  elections  but  never  implements  them.  He
 had  visited  his  Constituency  in  Andhra
 Pradesh  six  times.  Huge  expenditure  is
 involved  for  his  Yisits.  According  to  me  it
 comes  to  Rs.  6  crore.  He  hires  helicopters:
 he  takes  the  help  of  police  for  Rayalaseema
 and  he  is  accompanied  by  so  many  SPG
 commandoes.  So,  this  is  the  fate  of  his
 constituency.  All  these  put  together,  the

 expenditure  Gomes  to  Rs.  1  crore  per  trip.
 [Interruptions]

 DR.  म  MALLU  (Nagar  Kamool):  He
 must  remember  that  heis  the  Prime  Minister
 of  our  country.  The  .Prime  Minister  must
 come  to  our  State.  He  had  also  cleared  so
 many  projects.  The.  people  of  Andhra
 Pradesr:  are  very  happy  about  his  visit.  |
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 would  like  to  bring  to  the  notice  of  the  House
 that  whenever  he  comes,  automatically.
 protection  is  given  to  him.  He  ts  being  provid-
 ed  helicopter  not  because  ine  is  interested  in
 it  but  because  he  is  the  Prime  Minsiter  of
 India.  But  !  am  sorry  that  Hon.  Member  has
 understood  him  wrongly.  He  is  after  all  our
 Prime  Minister  and  he  should  not  be  treated
 as  a  mere  Member  of
 Parliament.(Interruptions)

 SHRI  0.  VENKATESWARA  RAO:  The
 Government  which  ts  ruling  Andhra  Pradesh
 is  destroying  Parliamentary  democracy.
 Now,  |  would  like  to  refer  to  JPC  Inspite  of
 JPC'‘s  report,  no  action  has  been  taken.  The
 JPC  consisted  of  Members  of  all  the  Parties.
 So,  the  sanctity  of  JPC  has  been  lost  be-
 cause  of  the  ineffective  action  on  the  part  of
 the  Government.  In  the  same  way,  the  Party
 in  power  is  resorting  to  all  kinds  of  undem-
 ocratic  measures,  whether  it  is  the  question
 of  Anti-Defection  Bill  or  some  such  thing.
 The  Anti-Defection  Bill  which  was  intro-
 duced  by  the  Congress  Goverment,  is

 being  damaged  by  the  very  same  party. -
 When  the  National  Front  Government  which
 consisted  of  Members  of  BJP,  Janata  Dal
 and  other-Parties,  was  there,  at  that  time,
 they  did  not  do  anything  as  far  as  this  Bill  is
 concemed.  Now,  ail  sorts  of  nasty  things
 are  being  done.

 With  these  few  words,  |  conclude  my
 speech.  |  also  expect  that  the  Government,
 while  replying,  will  keep  all  these  poins  in
 mind  before  answering  them.

 MR.  DEPUTY  SPEAKER:  Mr.  Brar,
 before  you  start  your  speech,  |  have  a
 request  to  make.  Mr.  Upendra  Nath  Verma
 wants  to  go,  let  him  speak  before  you.

 SHRI  JAGMEET  SINGH  BRAR:  Allright.
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 SHRI  UPENDRA  NATH  VERMA
 (Chatra)  :  Mr.  Deputy  Speaker,  Sir,  when  |
 went  through  the  President  Address,  |  im-
 mediately  got  a  feeling  as  त  an  old  man  was
 simply  making  empty  promises  which  were
 not  going  to  be  fulfilled  at  any  time.

 18.30  hrs.

 SHRI  NITISH  KUMAR  (  in.the  chair)

 When  we  go  through  the  first  para  of
 President's  Address  we  find  that  the  country
 is  making  an  all  round  progress  constantly
 but  in  fact,  it  is  not  so.  |  want  to  know  that
 what  progress  have  you  made  to  make  the
 country  self-reliant  ?  What  progress  have
 you  made  to  check  the  price  rise?  Some
 progress  has  been  made  but  it  is  not  true
 that  we  have  made  an  all  round  progress.  If
 |  deal  these  issues  separately  it  will  be  time
 consuming  affair,  therefore  |am  expressing
 my  opinion  quickly  and  in  short.

 So  far  as  the  question  of  self-reliance  is
 concemed,  |  very  much  remember  those
 days  when  we  used  to  boycott  the  imported
 clothes  under  the  leadership  of  Gandhiji  and
 other  leaders  and  tosetthe  imported  clothes
 on  fire.  Today,  such  is  the  situation  that  we
 are  inviting  them  here.  |  want  to  tell  that  the
 way  the  multi-national  companies  are  com-

 ing  to  our  country  and  dumping  their  goods
 is  posing  a  threat  to  our  indigenous  industry.
 All  of  you  might  be  knowing  that  our  paper
 industry  is  going  through  a  crisis  as  paper
 worth  Rs.  50  crore  is  lying  in  godowns  but
 they  are  unable  to  sell  it  in  competition  with
 the  foreign  one,  which  is  available  at  cheap-
 errates.  (Interruptions)  Naturally,  itis  going
 to  cause  the  closure  of  our  factories.  There-
 after,  they  will  increase  their  prices.  What
 happened  to  fertilizers.  What  is  the  plight  of
 our  weavers  ?  They  are  leaving  their  tradi-
 tional  occupations.  This  is  a  great  danger.
 The  closure  of  our  indigenous  industries  will
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 lead  to  un  employment.  You  may  say  any-
 thing  but  this  is  a  fact  that  our  indigenous
 industries  are  being  ruined.  Some  factories
 are  even  showing  false  production.  ।  was
 detected  in  case  of  coal.  What  to  say  about
 iron-ore.  There  is  one  Steel  Authority  of
 India.  It’s  Raw-material  division  appoimted
 more  than  50  persons  without  making  ad-
 vertisement  for  the  pasts  and  without  send-
 ing  its  requirements  to  the  employment
 exchange.  Itis  said  that  these  appointments
 have  been  made  by  taking  an  amount  of
 Rs.50000  to  Rs.1,00,000  from  the  individu-
 als.  Will  it  add  to  the  development  of  this
 industry.  Not  only  this,  the  same  Steel  Au-
 thority  of  India  bought  5  Hydrolic  shovel
 machines  for  25  crore  rupees  which  are’

 gathering  dust  as  a  result  thereof  the  money
 invested  in  these  machines  has  blocked.  |
 want  to  put  a  stress  on  the  fact  that  during
 the  lastten  years  the  Government of  India,

 State  Governments  and  Semi-Government

 Organisations  have  purchased  machineries
 worth  Rs.500  crores.  Which  has  not  been
 used  till  date.  These  machines  were  pur-

 -chased  just  to  get  commission  but  we  do  not
 tocus  our  attention  to  this  fact.  We  did  pay
 attention  in  the  bofors  case  but  notin  the  rest
 of  the  cases.  what  will  happen  to  this

 nation?

 They  say  that  Law  and  Order  situation
 has  improved  a  lot.  |  represent  Gaya,
 Chatra  and  Palamau  districts  of  Bihar,  which
 is  the  most  backward  area  of  the  country.
 People  are  being  killed  there  daily.  Three
 young  people  were  killed  there  on  14th

 February.  In  my  region  two  youths  were
 killed  while  travelling  on  a  bike,  by  forcibly
 blocking  their  way  by  atruck.  Their  bike  and
 the  truck  were  set  on  fire:  Thereafter,  after
 6  days,  on  20th  February  another  incident
 took  place  in  Pratappur  block  of  Chatra
 district.  Be  it  Karim  Nagar  district  of  Andhra
 Pradesh,  Bastar  Bilaspur  and  Sarguja  of

 Madhya  Pradesh,  Kalahadi  of  Orissa  or  any

 other  backward  region  this  sort  of  incidents
 are  acommon  feature  these  days  all  over
 the  country.  The  situation  is  very  grave  in
 the  Central  Bihar  region  in  Bihar,  but  they
 claim  that  law  and  order  situation  has  im-
 proved  a  lot.  |  would  like  to  say  that  there  is
 ho  improvement  on  this  account,  more  peo-
 ple  have  been  killed  in  these  areas  in  com-
 paiison  to  the  total  number  of  people  killed
 in  Punjab,  Jammu  and  Kashmir.  You
 should  not  take  it  lightly  that  there  is  lot  of
 improvement  in  the  situation.

 The  Ayodhya  issue  has  also  been  men-
 tioned  in  it.  |  would  like  to  recall  three  dates
 relating  to  this  issue.  First  is  the  period
 during  the  rule  of  Prime  Minister  Jawahar
 Lal  in  1949,  second  is  1st  January  1986
 when  Rajiv  Gandhi  was  our  Prime  Minister
 and  the  third  one  in  6th  December,  1992.
 Now  you  just  see  that  what  happened.  In
 1949  Lord  Ram’s  statue  was  putin  the  Babri
 mosque  and  it  was  said  that  Ramlala  was
 born  there.  When  this  led  to  tension  thena
 lock  was  put  on  it.  Which  continued  to  be
 there  for  a  long  period.  And  when....

 MR.  CHAIRMAN:  Mr.  Verma,  how  much
 time  do  you  want  ?

 SHRIUPENDRA  NATH  VERMA:  When
 you  will  ask  |  will  conclude.

 |  want  to  submit  that  this  lock  was
 opened  in  January  1986  and  with  this  a
 controversy  started.  The  then  Prime  Minis-
 ter  went  therE  to  ease  the  situation  arid  he
 rather  started  his  election  campaign  from
 Ayodhya  andlaid  the  foundation  stone  of  the
 Ram  temple.  |  want  to  submit  that,  when
 Goverment  official  or  Prime  Minister  of  a
 secular  country  will  act  in  this  manner  then
 what  will  happen  to  secularism.

 For  the  last  10-12  years  |  have  been
 watching  in  Bihar  that  temples  are  forcibly
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 being  constructed  on  the  Government  land.
 When  you  go  from  Patna  to  Bakhtyarpur,
 there  is  a  place  called  Fatwa.  A  temple  was
 built  in  the  police  station  there  and  it  was
 namedas  ‘Baba  Thaneshwarnath’.  Similar-

 ly  a  temple  was  constructed  in  a  power
 station  which  was  named  as  ‘Baba

 Bijleswarnath’.  Somewherre  these  are
 named  as  Anchleshwarnath  at  other  place
 as  Prashandeshwamath,  and  things  like
 this  are  going  on....(/nterruptions)

 Allleast  one  dozen  t  emples  were  built  in
 the  colony  of  Bihar  State  Electricity  Board

 during  the  last  ten  years  and  whena  temple
 is  built.......  [interruptions]

 Then  demands  are  also  raised  for

 constructing  mosques  and  Churches,  which
 is  but  natural.  It  leads  to  tension.  If  you
 intend  to  wipe  out  communalism  then  you
 will  have  to  give  due  attention  towards  it
 otherwise  this  situation  will  remain  forever.
 |  also  want  to  submit  that  as  you  have  made
 a  mention  of  Standing  Committees  of  the
 Parliament  it  should  also  have  been  men-
 tioned  there  that  the  present  duration  of  one
 hour  of  Question  Hour  should  be  increased

 considering  the  increasing  number  of  ques-
 tions.  Not  only  this,  even  the  duration  of  the
 session  1...  being  cut  short.

 |  would  like  to  strongly  submit  that

 reducing  the  duration  of  the  sessions  of  the
 Parliament  and  the  State  Legislatures  is  an
 attack  on  democracy.  Itshould  have  attract-
 ed  the  attention  of  both  the  Hon.  President
 and  the  (50.५८.  fortunately  nei-
 ther  has  paid  any  attention  towards  it.

 Sir,  1  would  like  to  submit  that  rural
 developemt  and  agriculture  sectorhave  been
 discussed  at  length  in  the  House.  Itis  ०  fact
 that  farmers,  agricultural  labourers  and  sci-
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 entists  have  joined  hands  to  boost  agricul-
 tural  production  from  5  crore  tonnes  to  18
 crore  tonnes.  However,  now  what  further
 progress  is  being  made  ?  In  my  constituency
 Chatra,  tomatoes  are  being  sold  for  25
 paise  per  Kg.  This  ‘  the  situation  in  whole  of
 my  area...(interruptions)..  However,  noth-
 ing  has  been  done  in  this  regard  by  the
 Ministry  of  Food  Processing  during  the  last
 few  years?  Nota  single  plant  was  set  up
 there.  Only  licences  for  liquor  were  issued.
 |  just  want  to  submit  that  how  the  situation  is
 deteriorating.  As  far  as  education  is  con-
 cemed,  Directive  Principles  of  State  Policy
 are  not  being  adhered  to.  ।  ७  clearly
 enshrined  in  the  Constitution  that  within  10
 years  all  the  children  in  the  age  group  of  6  to
 14  years  would  be  sent  to  the  schools.
 Howevers  even  now  about  5  crore  children
 have  yet  tostart  going  tothe  schools.  Though
 itis  proclaimed  that  education  to  all  will  be
 provided,  yet  where  are  we  drifting  to?  At  the
 time  of  independence,  there  were  21  crore
 illiterates  but  gradually,  the  number  in-
 creased  to  28  crore  and  then  to  36  crore
 which  in  1981  increased  to  43  crore  and
 even  today  half  of  the  world’s  illiterates  are
 in  India.  Whichever  party  came  into  power
 openly  flouted  the  directives  of  the  Constitu-
 tion.  |  would  like  to-  know  whether  the

 Government  has  got  courage  to  promise
 that  free,  compulsory  and  uniform  educa-

 “tion  will  be  provided  to  all?  Until  and  unless
 facilities  for  compulsory  education  are  made
 available,  the  situation  ७  not  going  to  im-

 prove..  (interruptions)...

 Sir,  in  the  end  1  would  like  to  submit  that
 the  root  cause  of  all  the  problems  in  the
 country  is:  mainly  politics  and  when  the
 standard  of  politics  declines,  then  nobody
 can  do  anything.  However,  what  have  we

 have  done  tocheck  this  trend?  Many  people
 clai:n  that  the  country  has  marched  forward
 in  various  fields.  ।  will  conclude  in  two
 minutes.  |  would  tike  to  urge  the  Govern-
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 ment  to  compare  pre-independence  and
 post  independence  situations.  In  the  pre-
 independence  era,  when  the  country  was
 under  the  yoke  of  slavery  greatman  like
 Noble  Laureate  Rabindra  Nath  Tagore  was
 born.  Whole  world  recognised  his  genius.  ।
 the  same  periodscientists  like  Jagdish  Basu,
 C.V.Raman  and  Bhaba  and  also  Gama,  the
 world  champion  in  wrestling  who  remained
 at  the  top  for  20  years,  were  born.  Swami
 Vivekananda  and  Mahatma  Gandhi  were
 also  born  during  the  days  of  slavery  and
 India  was  World  Champion  प  Hockey.  Then
 why  in  the  post-independence  era  India  has
 not  been  able  to  produce  world  class  litera-
 ture  writers,  orators,  scientists,  wrestlers  or

 sports  persons?  There  must  be  some  fault
 somewhere  and  we  must  rise  above  politics
 to  remove  the  fault.

 With  these  words,  |  oppose  the  Motion
 of  Thanks  on  the  Address.

 [English]

 MR.  CHAIRMAN.  Shri  Yaima  Singh,
 you  have  asked  only  three  minutes.  Kindly
 conclude  within  three  minutes.

 SHRI  YAIMA  SINGH  YUMNAM  (inner
 Manipur):  Mr.  Chairman,  Sir,  the  President
 has  rightly  mentioned  that  the  insurgency
 situation  in  the  North  East  has  shown  im-

 provement.  Itis  correctin  respect  of  Manipur.
 Before  the  President  has  delivered  his  Ad-

 dress,  that  is  before  the  21st  February,  the
 situation  was  very  bad.  After  the  imposition
 of  President's  Rule  the  situation  in  Manipur
 has  improved  now.

 Sir,  since  the  situation  in  Manipur  has
 been  improved  now,  |  demand  that  a  popu-
 lar  Ministry  should  be  restored  in  the  State.
 This  is  my  first  demand,

 Secondly,  |  demand  for  the  declaration

 of  general  amnesty  to  the  insurgents  in  the
 Valley  of  Manipur.  It  was  experienced  in
 Assam  and  it  was  quite  successful  and  the
 response  was  good.  So,  !  am  proposing  to
 the  Government  to  offer  general  amnesty  to
 the  insurgents  in  Manipur  and  it  will  be  a

 good  measure.  The  present  situation  in
 Manipur  has  arisen  out  of  a  temporary.
 truce.  It  will  not  be  a  permanent  settlement.
 The  permanent  settlement  will  be  offering
 genera!  amnesty  to  the  insurgents  and  at
 the  same  time  taking  up  the  programmes  for
 rehabilitation,  for  employment  and  for  other
 demands  made  by  the  underground  people,
 when  they  come  overground.  And  that  will
 be  of  much  help.  Frustration  is  there.  ।
 Maniour,  there  is  no  Central  University;
 there  is  no  paper  mill;  there  is  no  sugar  mill
 and  there  is  no  Engineering  College.  So,
 there  is  frustration  among  the  youth  in
 Manipur  As  aresult  of  that,  they  are  taking
 up  toarms.

 Sir,  the  ethnic  conflict  between  Nagas
 and  Kukis  will  have  to  be  solved.  ॥  was
 rightly  pointed  out  in  the  Governor's  Repon
 that  some  Ministers  were  indirectly  instigat-
 ing  or  involving  in  the  ethnic  conflict.  Now,
 they  are  not  there.  So,  ethnic  conflict  be-
 tween  Nagas  and  Kukis  will  have  to  be
 solved.

 The  insurgents  in  the  Valley  will  come
 out  if  we  can  assure  them  employment
 oprortunities,  rehabilitation  and  some  other
 incentives.

 Manipur  has  got  plenty  of  bamboos.
 But  the  paper  mill  has  been  snatched  to
 Silcher.  ‘tshould  have  been  given  to  Manipur.
 There  are  plenty  of  sugarcane.  Butnosugar
 mill  is  there.  ।  is  but  natural  that  the  youths
 in  the  State  are  frustrated.

 MR.  CHAIRMAN:  |  have  given  you  four
 and  a  half  minutes.
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 SHRI  YAIMA  SINH  YUMNAM:  As  you
 know,  in  the  recent  National  Games,  the
 State  of  Manipur  had  secured  13  gold  med-
 als  andsome  other  medals.  However,  there
 is  no  proper  stadium.  There  is  no  play-
 ground  and  no  other  infrastructure  for  the
 development  of  sports.  But  inspite  of  that
 our  sport  persons  secured  13  gold  medals
 andsome  other  medals.

 The  State  of  Manipur  is  very  neglected
 in  all  respects.  |  think,  this  is  the  reason  why
 the  youngsters  are  revolting  there.  So,  |

 request  the  Government  for  offering  a  gen-
 2ralamnesty  to  these  youngsters  for  solving
 this  problem.  They  must  be  rehabilitated
 and  they  must  be  employed.

 So,  with  these  words,  |  thank  you  for
 giving  me  an  opportunity  to  speak.  (/nter-
 ruptions)

 Sir.  lam  ona  point  of  order.  Under  the
 rules  of  the  House.  a  mover  of  the  Motion
 must  have  a  right  to  speak.  Here.  |  am  a
 mover  of  the’  amendment  to  the  Motion.
 Instead  of  allowing  me  tu  speak  as  a  right
 under  the  rules.  |  am  begging  for  allowing
 me  to  speak.  While  another  Chairman  was

 allowing  more  than  one  hour  to  a  certain
 Member,  |  am  being  given  only  three  and  a
 half  minutes.  It  is  not  far.

 MR.CHAIRMAN:  Yourname was  called

 day  before  yesterday.  You  were  not  present.
 So,  please  take  yourseat

 Now,  |  am  cailing  Shri  Jagmeet  Singh
 Brar.

 [Translation]

 SHRI  JAGMEET  SINGH  BRAR
 (Faridkot):  Mr.  Deputy  Speaker,  Sir,  ।  rise  to
 support  the  motion  of  Thanks  on  the  Presi-
 dents  Address  moved  by  S/Shri  Mathur  and
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 Thomas  of  my  party.  Attendence  both  of  the
 Ministers  and  the  hon.  Members  at  the  fag
 end  of  the  day  ७  very  thin.  |  promise  not  to
 repeat  the  points  already  raised  in  the  House
 and  would  like  to  start  my  speech  from  the

 “human  rights.  Human  rights  has  becgme  a
 hotly  debated  topic  in  the  world.  As  acitizen
 of  India,  |am  pained  to  hear  the  sermons  on
 human  Rights  violations  from  the  worldlead-
 ers  of  all  hues,  like  5101  Bill  Clinton,  Shrimati

 and  Ms.  Benazir  Bhutto.
 While  glancing  through  the  pages  of  the
 World  History,  |  am  reminded  of  the  com-
 ments  of  the  then  American  President.
 Truman,  at  the  time  of  dropping  of  atom
 bombs  on  Hiroshima  and  Nagasaki.
 ७  S.Army  had  advised  against  use  of  atom
 bombs  in  the  face  of  surrender  by  Germany
 even  though  Japan  was  fighting  bravely.
 However,  atom  bombs  were  dropped  and
 within  3  minutes  two  lakh  persons  perished.
 Allthese  incidents  have  beenclearly  etched
 out  in  the  minds  of  their  later  generations.
 When  after  the  dropping  of  atom  bombs  Mr.
 Truman  was  contacted  next  day  by  the
 World  Press  for  his  comments,  he  stated  in
 response  to  a  query  that  previous  night  he
 slept  well  as  the  experiment  proved  to  be
 quite  successful.  Those  who  themselves
 have  been  indulging  in  violation  of  human

 rights  are  giving  us  sermons  on  human

 rights  by  attacking  Indian  culture.  A  state-
 ment  has  been  issued  by  Justice  Mishra  the
 Chairman  of  the  Human  Rights  Commission
 of  India,  and  |  would  like  to  read  it  out:

 [English]

 “In  fact,  our  jurisdiction  on  human
 nights  would  be  more  wider  than
 the  supreme  Court.”

 [Translation]

 In  the  light  of  this  statement,  India  does
 not  necd  to  be  given  sermons.  While  going,
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 through  the  map  of  India,  my  eyes  are
 automatically  focussed  on  the  great  region
 of  Kashmir,  the  land  known  for  its  pursuits  in
 Budhism,  Hinduism  and  mysticism.

 A  famous  Urdu  poet's  couplet  goes  as
 follows:

 “Vatan  ki  fikr  kar  Nadan,  Musibat  Aane
 Vali  Hai,

 Teri  Barbadiyon  ke  Mashvire  Hain
 Aasman  Mein.”

 ।  ७  painful  to  see  how  we  have  tackled
 Jammu  &  Kashmir  even  after  45  years
 of  independence.

 [English]

 We  have  thousands  of  miles  of
 undemarcated  and  unaare  ed  borders.

 [Translation]

 Contiguous  to  China  and  Pakistan.

 |  would  like  to  quote  the  opening  para
 of  the  book  ‘My  Frozen  Turbulence’  by  the
 former  Governor  of  Jammu  and  Kashmir
 Shri  Jaamohan.  ।  it.  Shri  Jagmohan  has
 written  that  while  aboard  a  BSF  aircraft,  he
 noticed  the  plane  to  be  going  up  andedown
 while  passing  through  clouds.  |  am  pained
 to  notice  the  difference  01  opinion  between
 the  hon.  Minister  of  Home  Ajfairs  and  the
 hon.  Minister  of  State  in  the  same  Ministry.
 Their  differences  may  not  snowball  into  the

 experiences  of  the  above  said  aircraft  jour-
 ney  and  we  may  see  that

 [English]

 Inthe  end,  it  makes  a  nosedive  never  to

 fly  again.

 [Translation]

 Though,  attempts  are  being  made  at

 the  international  level  to  seperate  Jammu
 and  Kashmir  from  India  yet  they  will  not
 succeed.  |  feel  proud  to  say  that  Kashmir
 has  been  once  the  crown  of  India.  Itis  said
 that  upto  1947.  the  entire  area  of  Jammu
 and  Kashmir  was  84,000  square  miles
 whereas  at  present.  it  is  42,000  sq.miles
 only.  All  this  |!  am  quoting  from  the  speech
 of  the  former  ruler  of  the  State  and  father  of
 Dr.  Karan  Singh,  Shri  Hari  Singh  Ji.  We
 must  keep  in  mind  that  already  we  have  lost
 half  of  the  territory.

 |  pity  Generals  of  Pakistan.  In  1965.
 Ayub  Khan  was  Army  General  there  and  he
 used  to  say:

 [English]

 The  ultimate  solution  to  Kashmir  ७  war.

 [Translation]

 But  what  hapend in  1965?  indian  Armed
 Forces  and  the  people  of  India  made  great

 -  sacrifices  on  the  borders  to  thwart  the  de-
 signs  of  the  enemy.  That  war  pushed
 Pakistan  25  years  behind.

 (English|

 19.00  hrs.

 The  whole  State  of  Punjab  joined  the
 Army  to  strengthen  their  attack  by  providing
 food  and  other  material.

 [Translation]

 The  adventure  of  Military  Generals  of
 Pakistan  cost  that  nation  dearly.  A  great
 personality  like  Abdul  Gaffar  Khan  Wrote
 somewhere  in  the  light  of  the  statements  of
 these  Generals.’

 [English]

 -  India  were  to  offer  not  one  but  half  a
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 dozen  Kashmir,  India  would  find  that  peace
 would  not  be  established  with  Pakistan.”

 [Translation]

 That  country’s  designs  are  nefarious
 and  it  is  hatching  conspiracy  through  ISI  to
 harm  our  country.  |  would  therefore  like  to

 urge  the  Government  of  India  that  Kashmir
 is  not  Punjab.  |  disagree  with  my  collegues.
 Historically  it  will  differ  from  Punjab.  There
 is  ttemendous  sufferings  in  Kashmir  today.
 During  the  secretary  level  talks  in  Islamabad,
 the  Foreign  Secretary  has  been  clearly  told
 that  Simla  Agreement  ७  not  relevant  and
 what  is  relevant  ts  plebiscite.

 [Translation]

 The  Kashmir  problem  and  the  Punjab
 probiem  are  not  similar.  there  is  a  great
 difference  between  them.  |  would  like  to
 refer  to  the  statements  made.  Ina  meeting
 held  in  Pakistan  our  foreign  Secretary  was
 told:

 [Enghsh]}

 “Repression  is  at  its  climax  in  the  Indian
 held  Kashmir.”

 [Translation]

 Therefore,  the  serious  problems  shouid
 be  solved  seriously  by  the  Government,
 Mrs.  Benazir.  Hobin  Rape!  and  Madan  Lodi
 have  been  after  us.

 [English]

 These  three  are  after  the  whole  ‘Na-
 tion’.  They  have  become  individual  adven-
 turers  of  American  President-
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 [Translation]

 and  they  are  a  source  of  constant  irrita-
 tion  to  us.  The  Ministry  of  External  Affairs
 should  take  an  initiative  in  this  regard.

 An  extensive  discussion  has  taken
 place  on  Kashmir.  Whenever the  M.Ps  from
 Punjab  get  an  opportunity  they  discuss  the
 problem  of  Punjab.  However  |  would  like  to
 submit  that  |  agree  with  Shri  Alyar  my  able

 collague  who  has  suggested  that  Bharat
 Ratna  should  be  conferred  on  Shri  Beant

 Singh  and  |  fully  agree  with  him.  The  State
 Government  and  the  people  made  repeat-
 ed  requests  to  the  Central  Government  but
 all  in  vain.  Hindus,  Muslims,  Sikhs  all
 communities  in  Punjab  fought  together
 against  terrorism.  But  the  State  still  owe
 about  Rs.  6600  crores.  Notto  talk  of  waiving
 off  the  loan,  the  Central  Government  have
 not  even  given  any  relaxation  in  tax.  ।  15
 something  very  regrettable.  Shri  Surjit  Pat-
 terhas  beena  great  poet  of  Punjab,  who  has
 got  Sahitya  Akademy  award.  He  wrote  that

 grief,  violence,  terror  etc.  have  become  a

 part  of  the  life  क  Punjab.  The  hon.  President
 has  stated  on  page  3  that:

 [English]

 “We  have  been  able  to  consolidate  our

 gains  in  Punjab.”

 [Translation]

 In  this  context,  a  poet  has  said:

 “Mahrume  Haquikat  Hai,  Sahil  Ke
 Tamashai

 Hum  Doob  Ke  samjhe  Hain  Dariyaon
 Ki  Gehrai.”

 ।  order  to  understand  the  gravity  of  the
 matter  |  would  like  to  read  out  a  couplet  of

 Iqbal  also.
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 Recently  when  |  9०  an  opportunity  to

 visit  the  village  of  Sant  Harchand  Singh
 Longowal  theiocal  residents  enquired  about
 the  accord  made  by  late  Shr  Rayiv  Gandhi
 About  one  lakh  people  had  gathered  ॥ਂ  the
 sports  festival  organised  there  The  local
 people  asked  the  representatives  that  the
 former  Prime  Minister  and  ruling  party  had
 reached  an  accord  about  Punjab

 [English]

 But  now  your  party  has  totally  gone
 back  on  the  Accord  The  Home  Minister
 has  dozen  of  times  announced  packages
 about  Punjab  nothing  has  been  announced

 'Translation]

 This  Punjab  accord  was  signed  in  1985
 which  contained  11  clauses  but  not  even  a

 single  clause  has  been  implemented  so  far
 This  is  the  tragedy  -  Punjab  This  could  be

 very  dangerous  in  the  prevailing  situation
 and  circumstances  in  the  State  Thatis  why
 |  would  like  to  mention  it  here  at  this  moment

 The  BUP  has  come  into  power  in  Delhi
 now  Shn  Khurana  used  to  sit  with  us,  and
 he  assured  that  those  who  were  involved  in
 the  communal  riots  in  Delhi  would  be  pun-
 ished  and  that  the  murderers  of  human /
 would  be  apprehended  if  their  party  came
 into  power  He  used  to  blame  the  Congiess
 party  forit  But  today  |  would  like  to  ask  the
 members  of  Bhartiya  Janata  Party  what
 initiative  have  they  taken  after  they  came
 into  power  in  Delhi  People  in  every  corner
 of  the  country  want  to  know  this  No  arrest
 has  been  made  as  far  in  this  regard  Nota

 single  political  leader  has  been  arrested  by
 the  BJP  Government

 |  would  like  to  submit  to  the  Govern-

 ment  that  recently  the  hor  |  nme  Minister

 had  been  to  Punjab  out  te  did  iat  sanction

 any  funds  forthe  construction  of  Thein  Dam
 lam  sorry  to  say  that  very  few  people  would
 be  aware  that  at  the  ume  of  partition  23  out
 of  the  total  25  canals  went  into  West  Paki-
 stan  Only  two  canais  were  left  te  East

 Punjab  However  a  Re-organisation  Act
 was  formulated  in  1966  and  the  section  78
 and  80  was  incorporated  into  it  to  enable  the
 Governmentto  withdraw  the  irrigation  rights
 from  Punjab  though  they  have  been  given
 to  allother  State  and  thus  the  farmers  of  the
 state  were  deprived  of  the  water  whereas
 Punjab  ts  being  condemned  all  over  the
 country  for  not  releasing  water

 [English]

 Punjab  ts  the  only  State  tn  the  country
 which  's  aiving  75  percent  of  its  river  re
 sources  to  the  other  States  like  HaPyana  and
 Rajasthan  Weare  ready  to  give  anything  to
 our  brothers  in  Rajasthan  and  Haryana  But
 see  our  position

 [Translation]

 At  present  there  1s  shortage  of  water  of
 ahuut  14  million  acre  feet  A  historic  event
 took  place  when  hundreds  of  people  resid-
 ing  in  Shekhupura,  |_ayalpur  Sargodha  and
 Lahore  left  hundreds  of  acres  of  fertile  land
 and  took  barren  land  in  Punjab  when  they
 migrateu

 [English]

 Biggest  ever  human  migration  in  histo-
 ty  happened  Now  thcy  have  made  more
 production

 [Translation]

 Unger  such  prevailing  circumstances
 depriving  the  State  of  water  is  a  great
 injustice  to  them  |  ७  ould  urge  upon  the  hon
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 Minister‘of  Water  Resources  to  reivew  the
 whole  situation  and  solve  the  dispute  re-
 garding  the  distribution  of  the  water  of  Ravi
 Beas  and  5016]  rivers

 MR  CHAIRMAN  You  have  alreadv
 taken  20  minutes  Pleas  conclude

 SHRI  JAGMEET  SINGH  BRAR  |  would
 also  like  to  submit  that  Shri  Narasimha  Rao
 15  the  head  of  our  national  polity  |  am  glad
 that  |  am  a  member  of  that  Congress  party
 whichis  ledbyascholarsatesman  |amnot
 saying  so

 [Engitsn]

 The  Statement  made  by  the  President
 of  the  World  Economic  Forum  at  Davos
 comes  before  me

 “One  of  the  no  yet  recognised  siv
 cessful  stones  on  earth  is  _Klanz  Schwal
 9०  |  believe  that  the  leader  like  Shn  ?  /
 Narasimha  Rao  who  has  been  involved  in
 the  negotiations  of  the  Punjab  situation  who
 has  been  involved  in  the  secret  parleys  of
 Punjab  who  has  been  involved  as  the  Home
 Minister  to  solve  the  Punjab  problem  will
 definitely  implement  the  Rajiv  Longowal
 Accord to  make  permanent  peace  tn  Punjab
 Congress  being  the  custodian  of  the  nation
 {  want  to  make  this  request  to  my  party
 \eaders

 ह

 Translation}

 On  this  occasion  |  am  reminded  of  an
 advice  given  by  a  former  Prime  Minister  of
 England  Sir  Robert  Peel  as  to  how  the
 political  leaders  should  rise  above  the  party
 ‘mnterests  Thatspes  chofhisis:  ‘membered
 as  the  shortest  and  the  vest  in  the  world
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 history  even  today  When  he  resigned  as  a
 Prime  Minister,  he  kept  the  national  interest
 above  the  party  interest  He  had  stated
 that

 [English]

 “|  understand  that  my  effigies  will  be
 burnt  in  the  palaces  but!  am  satisfied  that
 my  picture  will  be  hanged  in  the  cottages’

 [Translation]

 \fourPnme  Minister  51010  ४  Narasimha
 Rao  succeeds  ।  finding  out  a  permanent
 solution  to  Punjab  problem,  people  of  the
 entire  world  would  be  greatful  to  him

 Mr  Chairman  Sir  |  would  like  (०  make
 another  important  submission  |  am  proud
 that  ours  is  a  democratic  party  but!  maintain
 a  different  opinion  and  |  have  not  taken  the
 permission  of  my  party  to  express  my  opin-
 lonhere  The  Congress  party  has  a  glorious
 history  of  109  years  The  total  number  of
 membeis  of  the  Parliament  and  those  ०ਂ
 State  Assemblies  in  the  country  from  the
 year  1967  to  1972  was  4000  Shri  Subhash
 Kashyap  who  was  the  former  Secretary
 General  of  Lok  Sabha  wrote  a  book  tn  which
 itis  stated  that  2000  Mombers  out  of  the  total
 4000.0  defected  Thistsonrecord  anditwas
 only  due  to  this  that  late  Shn  Ray  Gandhi
 had  to  bring  an  Anti-Defection  Bill  But  the
 true  spirit  and  the  feeling  of  that  Bill  is  not
 there  anymcre  Thisis  my  feeling  Thereis
 amugratory  birdnamed  Rosy  Starling  The
 hon  Members  would  be  surprised  on  this
 reference  But  ॥  15  said  that  this  bird  in  large
 flocks  migrate  overnight  through  a  narrow
 route  Just  now  one  of  the  hon  Member
 stated  that  the  Congress  party  encouraged
 them  ।  ।  was*so.  then  why  did  Shn
 Vajpayee,  Shn  Jaswant  Singh  and  Shn
 Somnath  not  defect
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 “Yurope  Ki  Gulami  Par  Razamand
 Huya  Tu,

 Muzh  Ko  To  Gila  Tujh  Pe  Hai,  Yurope
 Pe  Nahinਂ

 Nobody  can  encourage  the  others  to
 defeat  Why  people  defect  people  change
 their  paths  to  gain  strength  and  power  ।
 this  regard  |  differ  from  my  Party

 {Enghsh]

 “|  differ  with  my  party  that  with  the

 majority  in  Parliament  we  may  have  in-
 creased  our  numbers  bt  we  have  lost  in
 the  ground  realities  of  politics

 "

 [Translation]

 The  number  of  Members  hardly  mat-
 ters  the  Government  are  run  only  by  a

 single  person  Whatever  views |  had.in  this

 regard  |  have  expressed  When  a  ruddy
 goose  ask  Aaoon  (8181!  |  come)  the  fe-
 male  fuddy  goose  reply  Aao’  (Do  come)
 What  |  wrint  to  say  ts  that  some  of  our

 Members  consider  themselves  as  ring  mas-
 ters  of  defection  and  now-a-days  they  are

 quite  busy

 There  are  some  people  who  dete
 enmass  to  another  pan,  ।८  has  never

 happened  in  this  history  of  the  country  tnat
 the  whole  party  defected  to  some  other

 party

 {Eng!sih}

 |  think  with  such  a  great  leader  of  my
 Party  as  the  Prime  Minister  we  should  not
 at  any  stage  encourage  such  type  of  thing

 [Translation]

 This  is  what  |  feel  in  nv  heart  an

 elected  representative  and  |  have  sharedit
 with  you

 They  say  that  the  great  Hanumany:  had

 gone  to  pick  up  a  nerb  but  lifted  the  hill  ana

 brought  it  there  Similarly  the  whole  party
 has  been  hyacked  which  ts  unprecedented
 |  think  it  is  a  big  setback  to  the  spint  whichis
 behind  our  anti-defection  law  for  which  our
 late  leader  had  sacrificed  his  life  in  party
 interests

 Mr  Chairman  Sir  the  poet  Shri  Iqbal
 has  said

 ‘Sach  kah  doon  ai  birahmin  gar  tu
 bura  na  tnane

 tere  sanam  kadon  ke  but  ho  gat
 purane

 '

 The  old  traditions  and  practices  have
 become  outdated

 |  would  like  to  request  the  leader  of
 Bhartiya  Janata  Pany  Shri  Advani  who  15
 not  present  here  now  to  divert  his  chariot
 which  he  had  once  moved  towards  Rajasthan
 where  their  party  is  in  power  He  might  ask
 me  astowhy  ऑ  suldbe  dothat  Itis  because
 ॥  15  a  holy  prace  of  chisht:  gharanas  after
 the  holy  Mecca  Sharief  Aymer  ts  the  most
 sacred  place  He  st.ould  go  there  and  seek
 forgiveness  You  have  broken  hearts  by
 pulling  town  the  masjid  belonging  to  a  m.-

 nority community ofthe  country  The  people
 of  India  forgive  Our  former  Home  Minister
 went  there  and  he  was  forgiven  and  was
 showered  with  love  and  affection  That  ७
 why  |  would  urge  that  all  the  leaders  should
 go  in  the  chanot  and  seek  forgiveness  at
 Ajmer  Sharief  because  they  were  responsi-
 ble  forthe  destruction  ofthe  masjid  ॥  willbe

 good  for  the  welfare  of  the  nation  ।  will  help
 ।  surangthe ung  tne  integrity and  unity  of  our
 country
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 [English]

 Pit  the  Younger  has  580:

 “England  is  safe  by  the  exertion  of
 its  people;

 Eurpoe  is  safe  by  the  examgle  of
 England.

 [Translation]

 ।  our  party  behaves  in  this  exemplary
 manner  before  this  country  and  all  other
 political  parties  support  us  then,  the  nation
 can  be  saved.  |  would  like  to  say  one  thing
 with  a  heavy  heart  that  it  ७  not  that  Clinton
 alone  has  not  written  a  single  letter  on  the
 condition  of  Punjab.  it  was  in  fact,  a  part  of
 an  intemational  conspiracy.  They  are  not
 there  to  teach  us  on  human  rights.  Our

 country  has  produced  the  champion  of  hu-
 man  rights,  like  Guru  Tegh  Bahadur  wno  did
 not  see  eye  to  eye  with  the  Brahmin  society
 and  their  policies.  yet,  he  sacrificed  his  head
 for  them  and  gave  a  new  direction  to  the
 world.  We  can  also  sacrifice  our  heads  but
 would  not  allow  the  traditions  of  our  country
 to  die.

 With  these  words  |  strongly  support
 what  has  been  said  by  the  senior  leaders  of
 the  party.  Shr  Mathur  and  Shri  Thomas  on
 the  Address  by  the  President.

 [Engitsh]

 PROF.  K.  VENKATAGIRI  GOWDA

 (Bangalore  South):  Mr  Chairman,  Sir,  |  nse
 to  speak  on  Rashtapatiji's  Address  to  the
 Parliament  on  21st  February,  1994.  The
 former  President  Shri  Venkataraman  ‘told
 an  audience  in  Bangalore  that  these  Ad-
 dresses  a  meaningless  {«rmality.  i  agree
 with  him.:
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 Even  though  we  got  Independence  47
 years  ago,  it  is  unfortunate  that  we  are
 imitating  the  Westminster  model  to  guide
 our  Parliamentary  behaviour.

 The  speech  delivered  by  the  President
 is  full  af  pious  platitudes,  vague
 generalisations, promises  for  the  future  which
 cannot  be  kept.  The  President  has  given  ०
 beautiful  picture  of  India’s  economic,  social
 and  political  scenario  without  realising  that
 he  is  niding  many  dark  patches.

 In  the  opening  paragraph,  the  Presi-
 dent  has  given  a  beautiful  picture  of  the
 Indian  economic  scene.  He  claims  that
 inflation  rate  has  been  brought  down.  |

 agree  with  him.  He  also  claims  that  foreign
 enchange  reserves  are  comfortable.

 |  agree  with  him.  He  also  says  that
 exports  have  spurted;  he  also  says  imports
 have  declined  and  he  also  says  that  the  rate
 of  economic  growth  has  picked  up.  But  the
 examination  of  these  claims  shows  that
 most  of  them  are  umtenable.  ।  ts  true,  the
 inflation  rate  was  17  per  cent  in  August
 1991.  But  thanks  to  the  competent  manage-
 ment  of  the  economy  by  Dr.  Manmohan

 Singh,  the  inflation  rate  come  down  to  7  per
 centlast  August.  This  is  Manmohan  Singh's
 miracle.  That  miracle  is  weaning  thin  with  the
 passage  of  time.  Now  it  has  gone  up  to  8.5
 percent,  with  the  possibility  of  its  rising  tothe
 doub'e  digit  zone.

 Just  twomonths  ago,  the  price  of  sugar
 was  raised,  the  price  of  LPG  was  raised,  the
 prices  of  food  articles  like  wheat  and  rice
 were  raised.  And  last  week,  the  railway
 fares  and  freight  rates  were  also  raised.

 They  will  have  cascading  effect  on  the  rate
 of  inflation.  The  Government  says  that  the
 rise  in  prices  of  food  articles  was  caused  by
 the  rise  in  procurement  prices.  |  agree  with
 them.  When  the  prices  uf  inputs  rise,  when
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 the  rates  of  wages  rise,  the  farmers  demand
 higher  procurement  prices  They  must  be
 given;  it  cannot  be  denied  that  they  have  got
 inflationary  effect.  When  the  prices  rise,
 then  there  will  be  a  rise  in  their  wages  also
 Rise  in  wages  generates  two  kinds  of-infla-
 tion,  that  is,  cost  inflation  and  demand
 inflation.  These  two  inflations  get  entwined
 and  becéme  in  the  course  of  time  difficult  to
 disentangle.  They  also  reduce  the  compet-
 itiveness  of  India’s  exports;  they  also  en-
 courage  India’s  imports,  with  the  result,  they
 will  have  adverse  effect  on  India’s  trade
 balance.

 The  President  says  that  exports  have
 picked  up.  That  is  correct  But  the  point  15
 that  due  to  the  delayed  effect  of  successive
 devaluations,  exports  have  picked  up;  atthe
 same  time,  imports  have  also  declined  due
 to  the  fact  that  there  is  an  industrial  reces-
 sion.  The  growth  of  industry  has  declined  to
 1.8  per  cent  or  so,  with  the  result  their
 demand  for  imported  goods,  capital  goods
 and  raw  materials  has  fallen.  This  is  not  a
 comfortable  situation  at  all.

 The  President  claims  that  foreign  ex-
 change  reserves  have  risen  to  US  $13
 billion:  But  70  per  cent  of  them  are  foreign
 funds,  funds  lent  by  IMF,  \Vorld  bank  and

 foreign  investors.  Only  30  per  cent  are
 made  up  of  our  export  eamings  and  these

 foreign  funds  are  recallable  within  24  hours
 notice  and  they  are  hot  money,  they  are

 speculative  funds.  When  they  leave  the

 country,  India’s  payments  position  will  be  in

 jeopardy.

 ।  is  true  the  growth  rate  has  declined.

 The  Eighth  Five  Year  Plan  said  that  the

 economy  will  grow  at  the  rate  of  5.5  percent
 per  year.  But  the  rate  of  economic  growth
 has  never  risen  above  3.8  per  cent.  In

 contrast,  the  Chinese  economic  growth  rate

 _in  1993  was  of  the  order  of  13.4  per  cent.

 This  is  in  grave  contrast  with  the  Chinese
 experience.  Whatis  this  due  to?  This  is  due
 ‘to  several  factors  which  |  will  elucidate  later
 on.  And  this  shortage  of  adequate  foreign
 reserves  deters  the  Finance  Minister  from

 undertaking  capital  account  convertability
 And  if  he  had  done  it.  then  the  Indian  econ-

 omy  would  have  been  in  great  trouble.  At
 the  same  time,  the  industrial  sector  is  in

 great  recession.  The  concessions  given  to
 industry  by  the  previous  Budget  have  not
 helped  the  industrial  sector  to  recover  from
 the  sluggish  rate  of  economic  growth.  Last
 year,  in  the  Budget,  the  Finance  Minister
 reduced  excise  duty  in  the  hope  that  the
 manufacturers  will  pass  on  the  benefit  to  the
 consumer  क  the  form  of  lower  prices  and  this
 will  increase  the  demand  for  goods  and  that
 would  revive  the  system,  but  this  has  not
 happened.  The  manufacturers  have  failea
 to  pass  on  the  excise  duty  to  the  consumers
 in  the  form  of  lower  prices,  as  a  result  the
 demand  for  industrial  goods  has  not  risen.
 Therefore,  industry  has  not  recovered.

 At  the  same  time  the  Reserve  Bank  of
 India  reduced  the  lending  rate  in  the  hope
 that  industrial  sector  will  borrow  more  and
 invest  more.  Even  that  has  not  happened,
 with  the  result  the  industrial  sector  is  in  grave
 recession.  Therefore  |  must  say  that  the
 claims  advanced  by  the  President  are  grosslyਂ
 untenable.

 The  Indian  economy  is  plagued  by  two
 crises.  One  is  inflation  crisis  and  the  other
 is  balance  of  payment  crisis.  They  are  not
 new  Jo  India.  They  were  the  gift  of  Pundit
 Jawaharlal  Nehru  to  India  in  1956.  In  1956
 the  Second  Five  Year  Plan  was  launched
 and  this  inflation  potential  was  built  into  it.
 When  the  Plan  was  half  way  through,  it  had
 to  be  pruned  because  India  was  not  able  to
 meet  the  challenges  of  inflation  crisis  and
 the  balance  of  payment  crisis.  These  crises
 are  threatening  evén  now.
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 In  the  month  of  January,  Prime  Minister
 Narasimha  Rao  paid  a  visit  to  Switzerland
 and  in  Davos  he  addressed  the  World  Eco-
 nomic  Forum.  He  addressed  the  audience
 consisting  of  prestigious  industrialists,  for-
 eign  investors,  economists  and  citizens  of
 the  country.  There  he  paid  glowing  tributes
 to  Nehruvian  and  said  India  is  following  the
 Nehru’s  middle  path.  What  is  the  middle
 path?  Nehruvian  model  was  a  mixed  econ-

 omy  model.  There  were  two  sectors,  private
 sector  and  public  sector.  In  the  Nehruvian
 model,  public  sector  was  given  the  predom-
 inant  place  and  the  private  sector  was  its
 poor  relation.  So  this  middle  path  as  enun-
 ciated  by  the  Indian  Prime  Minister  Shri
 Narasimha  Rao,  is  not  the  same  as  the
 Nehruvian  middle  path.  The  Nehruvian
 middle  path  leans  towards  public  sector,  but
 the  Narasimha  Rao’s  middle  path  is  teaning
 towards  the  private  sector.  There  is  the  talk
 of  globalisation,  liberalisation  and  there  is

 privatisation.  Therefore  it  is  wrong  to  say
 that  the  two  miiddle  paths  are  the  same.
 What  |  choose  to  call  the  Rao,  Singh  model
 is  far  different  from  Nehruvian  model.  ह  is

 hoped  that  the  Narasimha  Rao’'s  model  will

 make  the  economy  grow  fast.

 The  President  claims  success  for  the

 family  planning  programmes.  The  Goverm-
 ment  of  India  has  been  spending  large  sums
 of  money  every  year;  but  the  results  on  the

 family  planning  front  are  not  very  encourag-
 ing.  The  population  of  India  at  present  is  88
 crores.  Before  the  end  of  this  century  it
 would  reach  the  one  billion  mark.  This

 population  is  taking  away  a  lot  of  resourc-
 es.  The  growing  population  has  more  chil-
 dren  than  producers.  Children  are  consum-

 prs  and  not  producers.  ‘Children  consume,
 with  the  result  saving  rate  will  fall.  The

 Harod-Domer  model  economic  growth  says
 that  the  rate  of  growth  deperids  on  rate  of
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 newinvestment.  Investment  depends  upon
 savings  and  when  more  and  more  children
 are  born,  the  savings  of  the  family  are  taken

 away  with  feeding  them,  clothing  them  and

 educating  them,  with  the  result  the  saving
 margin  is  low.  As  a  consequence  there  will
 be  a  fall  in  the  investment  margin  also.  This
 reduce  the  rate  of  economic  growth’  There-
 fore  growth  economists  say  that  India  is
 caught  in  the  low  level  equilibrium  growth
 trap.  Therefore  the  family  planning  scheme
 should  be  made  more  effective  and  the  rate
 of  population  growth  should  be  reduced  to
 just  one  per  cent.  The  Government  should
 encourage  the  one  child  family  norm,  so  that
 greater  population  growth  falls  and  family
 planning  programmes  should  be  enforced
 on  people  of  all  religion,  irrespective  of  their
 caste,  community,  race  or  religion.  Only
 then  India  will  be  able  to  control  the  popula-
 tion  growth.

 Indian  Education  system  is  in  a  crisis.
 Universities  are  in  a  doldrums,  financially
 and  academically.  Teachers  are  not  teach-
 ing  at  all.  They  teach  on  the  basis  of  the
 bazar  notes  which  they  borrowed  or  pur-
 chased  from  the  market;  and  the  students
 follow  suit.  The  doctoral  research  is  क  ०
 doldrums.  It  is  said  that  Ph.D.  thesis  are
 undetected  plagiarism.  In  many  universi-
 ties,  Ph.D.s  are  produced  on  a  very  large
 scale  with  the  result,  they  are  employed  as
 middle  school  teachers.  Therefore,  unless
 the  system  of  education  in  the  universities
 improves,  the  country  will  have  no  future  at
 all.

 There  are  several  Institutes  of  Jechnol-
 ogy;  and  the  Government  spends  Rs.  135
 ‘crores  on  maintaining  them.  These  Insti-
 .tutes  of  Technology  spend  nearly  Rs.  7
 lakhs  on  training  one  student;  70  per  cent  of
 them  go  abroad  in  search  of  better  opportu-
 nities  of  employment  and  higher  salary.-
 Therefore,  the  Government  should  pursue  a



 661  Motion  of  Thanks  on  the  PHALGUNA  12,  1915  (SAKA)  President's  Address  662

 policy  of  reverse  brain  drain  so  that  the  skills
 which  were  acquired  in  India  remain  here
 and  then  they  promote  economic  growth.

 Indian  Agriculture  is  the  backbone  of
 Indian  economy;  but  agjiculture  is.  back-
 ward.  The  President  speaks  of  comfortable
 food  production.  India  is  producing  180

 million  tonnes  of  foodgrains.  But,  that  is  not
 ..  enough  to  feed  the’population  at  nutritional

 standards.  India  requires  at  least  235  mil-
 lion  tonnes  to  feed  the  population  at  ade-
 quate  nutritional  standards.  This  must  be
 improved.  But  the  point  15  that  the  Govern-
 ment  of  India  wants  to  reduce  the  subsidy on
 fertilizer.  When  the  fertiliser  subsidies  are
 reduced,  the  fertiliser  prices  rise  with  the
 result  they  become  costly.  The  experience
 shows  that  the  fertiliser  prices  cause  a  fallin
 the  demand  for  input  of  fertiliser  with  the

 result  the  food  output  and  other  outputs  fall.
 When  the  food  output  falls,  food  prices  rise
 and  the  Government  15  not  able  to  pay
 subsidy.  Subsidies  enlarge  the  fiscal  defi-
 cits  and  they  are  inflationary.  If  subsidies
 are  removed,  then,  food  prices  rise;  even
 then,  the  Government  has  got  to  pay  subsi-
 dies.  Government  is  now  in  a  dilemma
 between  giving  subsidies  and  maintaining
 the  fiscal  deficit  at  a  lower  level.

 India  is  badly  in  need  of  electoral  re-
 forms  to  make  our  democratic  base  very
 strong.  Shri  1.  N.  Seshan  is  the  right  man  to
 introduce  the  electoral  reforms.  A  Member
 of  Parliament  had  called  him  an  unrestrained
 bull’.  For  India,  those  bulls  are  necessary
 and  not  timid  cows  and  timid  calves.

 India  is  on  the  road  to  economic  re-
 forms.  India  wants  to  stabilise  the  economy.
 Indian  tiger  was,  fora  very  longtime,  chained.
 The  time  has  now  come  to  unchain  it  so  that
 it  may  go  forward,  dash  forward  with  cour-
 age  and  confidence.  |  am  sure,  the  Rao-
 Singh  model  which  is  the  basis  for  Indian

 economic  reforms  will  make  India  grow,  free
 from  the  constraints  of  inflation  and  balance
 of  payments  cribes.

 Lastly,  Ithank  the  President  formally  for
 his  Address  to  the  Parliament.  At  the  same
 time,  |  must  also  thank  the  Chief  Whip  of  the
 BJP  for  making  me  wait  for  more  than  four

 days  and  today  also  to  wait  till  late  in  the

 evening,  tobe  called  upon  to  make  a  speech.
 |  request  him  not  to  ititate  me  any  more.

 [Translation]

 SHRI  MOHAN  SINGH  (Deoria):  Mr.

 Chairman,  Sir,  almost  all  our  friends  have
 put  forth  their  views.  |  only  want  to  say
 something  against  the  motion  of  Thanks.

 The  present  Cabinet  of  our-country
 lacks  perception  and  it  is  not  concerned
 about  the  progress  and  to  chalk  out  ०  bright-
 er future  for  the  country  because  in  reality  it
 is  not  ०  Cabinet  of  Ministers  but  a  gossip  club
 of  retired  politicians.

 [English]

 This  is  a  gossip  club  of  retired:  politi-
 cians.

 [Translation]

 The  average  age  of  ०  minister  is  66
 years.  Every  minister  of  the  present  cabinet
 must  have  been  ydung  student  of  17-18
 years  at  the  time  of  the  final  leg  of  our
 freedom  struggle  in  1942.  And  the  youth  of
 this  age  were  participating  in  thé  freedom
 Struggle  at  that  time  but  the  fact  that  a
 member  of  the  present  cabinet  did  not  par-
 ticipate  in  the  struggle  creates  a  doubt.  ।
 would,  therefore,  be  useless  to  expect  that
 the  ४  would  be  committed  for  safeguarding
 the.  national  issues  and  values.  Only  one
 member  Shri  Ram  Lakhan  Babu  who  is  new
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 to  the  cabinet  was  jailed  and  the  manner  in
 which  Shri  Ram  Lakhan  Babu  found  a  berth
 in  the  cabinet  shows  that  even  the  active
 participants  of  the  freedom  struggle  of  1942
 must  have  hung  their  heads  in  shame  at  his
 activities.  It  is  useless  to  expect  that  such
 party  and  such  cabinet  will  safeguard  our
 national  values.

 Today’s  congress  party  is  not  the  con-
 gress  of  Jawahar  Lalji  who  had  initiated  the
 policy  of  mixed  economy  in  the  country  and
 had  said  that  it  would  lead  to  competition
 between  public  sector  and  private  sector
 and  eventually  the  public  sector  would  be

 preferred.  Today  the  congress  party  has
 rejected  that  policy  Later.  Indiraji  effected
 nationaisation  of  Banks  and  did  away  with

 privy-purses  of  Maharajas.  Though  we  couid
 have  had  a  difference  of  opinion  with  her,  yet
 we  supported  her  over  scme  values.  But  the
 present  congress  party  is  all  for  theਂ
 privatisation  of  banks  and  the  fpreign  banks
 are  being  openly  invited  to  participate  in  the

 country.  The  only  achievements  of  the  third
 Prime  Minister  of  the  Congress  Party,  Shn
 Rajiv  Gandhi,  was  passing  of  Anti-Defection
 Bill.  It  was  approved  by  the  Parliament  on
 30th  January,  1985  and  it  was  termed  as  a
 true  homage  to  the  memory  cf  Gandhiji.
 Later  when  the  present  Prime  Minister  was

 delivering  his  first  speech  he  had  assured
 that  his  Government  would  follow  Shri  Rajiv
 Gandhi's  principles.  But  |  would  like  to  say
 that  this  Government  is  neither  following
 Shri  Rajiv  Gandhi's  principles,  nor  those  of
 Shrimati  Indira  Gandhi  nor  Shri  Nehru’s
 pnnciples  but  it  ७  following  the  policies  of
 late  Rajgopalachan  and  his  Independent
 party  and  it  is  acting  as  an  Independent
 party.  The  concept  of  independent  party
 has  again  gained  ground  under  the  leader-

 ‘ship  of  Shri  Narasimha  Rao.  This  party
 infact  has  been  ruling  since  1931  and  that
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 too  without  any  mandate.

 The  president  maintains  that  the  ques-
 tion  of  Ayodhya  has  been  solved  in  this
 country  but  is  it  correct?  The  collector  and
 the  police  Inspector  of  Ayodhya  who  were  to
 be  punished  by  the  Central  Government  are
 yet  to  be  chargesheeted  either  by  the  CBI  or
 tne  Central  Government  and  infact,  he  has
 been  reinstated  after  revoking  his  suspen-
 sion.  Are  you  taking  the  responsibility  of
 solving  this  problem  in  this  way?  And  not  to
 talk  of  suspension,  the  U.P  Director-Gener-
 al  of  police  who  was  responsible  for  this
 incident  has  instead  been  promoted.

 The  Director-General  of  police  U.P
 who  was  responsible  for  the  destruction  of
 Babri  Masjid  has  been  appointed  as  the
 Director-General  of  central  security  forces
 under  the  Government  of  India.  And  the
 President  assures  us  that  it  is  his  responsi-
 bility  andthe  Ayodhya  problem  willbe  solved
 and  the  steps  to  this  effect  have  been  taken.
 What  steps  have  been  taken?  Some
 people  are  providing  to  be  above  constitu-
 tion  in  this  country  Maratha  University  was
 rechristened  as  Dr.  Bheemrao  Ambedkar
 University.  An  agitation  was  launched  against
 it  but  the  Centra)  Government  did  not  take

 ‘any  action  against  the  person  who  started
 the  agitation,  encouraged  and  provoked  the
 sentiments  of  the  pecple  and  openly  sup-
 ported  it.  Today  the  reporters  are  being
 beaten  there  and  the  atmosphere  is  being
 communalised  but  your  Government  do  not
 have  guts  totake  action  against  that  person.
 This  is  a  group  of  retired  old  people  and  they
 lack  capability.  Government  is  run  by
 certajn  rules  and  regulations.  These  rules
 are  00  strict  as  well  as  soft.  For  peace
 loving  people  of  the  country.  these  rules  are
 soft  whereas  these  are  harsh  to  those  who
 are  out  to  subvert  the  unity  of  the  country.  In
 his  Address,  the  President  has  said  that  the
 law  and  order  situation  in  the  north  east  has
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 improved.  It  has  .been  reported  in  the
 newspapers  and  this  issue  was  also  raised
 in  Parliament  twice  that  the  boy  of  the  family
 of  senior  freedom  fighter  Bardolae  Ji,  who
 had  led  tne  national  movement  in  Assam,
 has  been  released  after  380  days  of  his
 Captivity  by  terrorists  on  their  own  and  not  by
 the  efforts  of  the  Government  Although  he
 was:  a  senior  officer  in  a  big  industrial
 institution,  yet  the  Government  could  not  do
 anything  in  getting  him  released  The  Ex-
 MLA  of  Bihar  15  not  traceable  We  do  not
 know  as  to  where  has  he  gone  and  when  will
 he  turn  up?  His  wife  has  been  wandening  in
 search  of  him  from  pillar to  post  and  request-
 ing  forhis  release  but  none  nas  come  for  her
 help  |  do  not  want  to  kill  your  precious  time
 But!  do  assert  that  the  President's  Address
 is  directioness  Therefore,  |  oppose  ॥  Sc-
 cause  the  Government  15  incompetent

 [English]

 SHRI  KIRIP  CHALIHA  (Guwahati)  Mr
 Chairman,  Sir,  |  rise  to  support  the  Motion  of
 Thanks  on  the  Presidents  Address  to  the
 Joint  Session  of  Paillament  moved  by
 honouable  Shri  Shiv  Charan  Mathur  and
 seconded  hy  Prof  Thomas

 Sir,  the  Address  of  the  President  is
 universally  accepted  as  a  statement  of  Gov
 emment  Itis  an  elucidation  of  the  plans  an?

 programmes  of  tne  Government

 Sir,  is  there  a  problem  of  Quorum?

 MR  CHAIRMAN  You  have  to  speak
 now  and  you  yourse.f  are  raising  the  quorum
 issue

 SHRI  KIRIP  CHALIHA  No,  Sir,l|amnot
 raising  the  quorum  tssue  |  only  wanttoknow
 if  there  is  any  problem.

 MR.  CHAIRMAN  There  :>  no  provlem

 You  may  continue  with  your  speech  If  you
 are  not  in  a  mood  to  speak,  you  may  as  well
 sit  down  and  |  will  call  another  member

 SHRI  KIRIP  CHALIHA.  |  abide  by  your
 direction  Sir  Buti  do  wantto  speak  and  |  a
 already  on  my  legs

 MR  CHAIRMAN  Then,  please  go
 ahead  Don’t  waste  the  time  of  the  House

 SHRI  KIRIP  CHALIHA  The  Presiden-
 tial  Address  ts  a  performance  paper  of  the
 Government  and  an  elucidiation  of  the  plans
 and  programmes  of  the  Government  for  the
 Current  year  As  everyone  has  pointed  out,
 this  year  the  Address  of  the  President  15
 different  in  many  respects  from  the  previous
 Addresses  both  in  tone  and  content  The
 tone  is  undoubtedly  optimistic  and  the
 Addresse  ts  very  detailed  In  fact,  right  from
 the  beggining,  the  Address  itself  points  out
 that  the  country  today  15  in  a  frame  of  mind
 different  from  the  one  it  was  in,  this  time  last
 year  The  Presidential  Address  also  points
 out  that  the  country  has  shown  a  steady
 progress  on  all  fronts  and  that  there  is  an

 emerging  feeling  of  optimism,  cautious  op-
 timism’  as  15  rightly  stated

 The  Presidential  Address  has  also  enu-
 merated  in  detail  the  vanous  achievements
 of  the  two  and  a  hau  years  of  our  Govern-
 ment  led  by  our  elderly  stateman  Shn  P  V
 Narasimha  Rao  On  all  fronts.  there  15  im-

 provement  On  law  and  other,  there  15
 perceptible  improvement  The  non-issue
 called  Ayodhya  has  been  totally  relegated  to
 the  background,  as  itshouldbe  The  Human
 Rights  Commission  has  been  established
 and  most  of  us  have  already  pointed  out  that
 this  is  a  major  step  in  justifying  the  Govem-
 ment’s  standin  international  fora  and  as  well
 as  भा  taking  sare  of  the  people  within  the

 cuuntry  The  disastrous  aftermaths  of  the
 uprecedented  earthquake  in  Maharashtra
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 have  been  well  responded  to.  A  number  of

 extremely  important  welfare  measures  have
 been  announced  by  the  Government  which
 are  in  the  process  of  implementation.  The
 Literacy  Campaigns  have  been  intensified.
 In  the  field  of  Space,  Science  and  Technol-
 ogy,  the  country’s  progress  has  been  uni:

 versally  acclaimed  by  one  and  all.  And  even
 in  foreign  policy  affairs,  as  the  President's
 Address  rightly  points  out,  India  has  once’

 again  become  the  leading  voice  of  sanity
 and  peace  amongst  the  comity  of  nations.  It
 is  equally  true  that  the  Address  of  the  Pres-
 ident  has  very  rightly  reflected  the  success

 story  of  the  two  and  a  half  years  old  Govern-
 ment  of  our  great  leader  Prime  Minister
 Narasimha  Rao  Ji.  And  | thank  the  President
 for  this  correct  appraisal.  In  fact,  |  would  say
 that  the  president  has  been  rather  restrained
 in  his  Address  and  although  the  Address
 is  in  great  detail,  there  is  no  hyperbole
 involved  in  this  Address  and  it  is  indeed  a

 very  correct  appraisal.  Unfortunately,  aman
 is  always  influenced  by  the  company  he

 keeps.  And  we  have  been  amidst  the  com-

 pany  of  so  many  cynics  for  the  last  two  and
 a  half  years.  This  infectious  desease  of

 cynicism  of  many  of  the  Opposition
 members  who  are  totally  sceptical-if  |  may
 say  so,  scepticism  has  become  a  basic
 characteristic  of  their  life-has  started  afflict-
 ing  us  also.

 That  is  why  |  thought  it  pertinent  to  say,
 why  point  out  the  obvious.  improvements
 taking  place  on  all  fronts  and  why  not  go  in
 to  the  details  and  try  to  understand  theਂ
 psychology  of  these  opposition  leaders,

 many  of  whom  are  my  great  10015.

 icome  from  a  very  small  town  of  Assam.
 Even  today,  i  holu  leaders  like  Advaniji,
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 Nitish  kumarji,  Uma  Bharatji,  and  Dipikaji,  in
 great  reverance  and  veneration.  And,  thatis
 why  |  value  their  opinion.  Therefore,  before
 coming  to  the  conclusion  about  the  basic
 truth  involved  in  the  President's  Address
 and  before  arriving  at  the  correct  appraisal.
 ।  thought  of  recollecting  what  the  opposition
 leaders  have  been  saying  about  the  present
 Government  ever  since  its  inception.  |  have
 certain  revelations  to  make.  |  would  just  like
 to  point  out  one  or  two  predictions  of  the
 leading  opposition  leaders  which  have  not
 come  true  till  today.

 The  Prime  Minister  himself  said  very
 strongly  and  |  quote:

 “{  do  not  really  attach  any  great
 importance  to  the  numbers.  What-
 ever  number  |  am  short  of  or  the
 number  |am  at,  these  numbers  are
 not  really  matenal.”

 The  Prime  Minister  made  it  very  clear
 that  he  was  not  at  all  concemed  with  this
 game  of  numbers  in  the  Parliament.  But,
 Opposition  leaders  have  been,  right  from
 the  begining,  harping  on  one  aspect that  this
 Govemment  is  a  minority  government.  You

 canalways  see  the  omnipotent  condescenion
 of  Shri  Somnath  Chatterjee.  On  July  16  he
 said  and  i  quote:

 “We  could  have  got  this  Govern-
 ment  dismissed  yesterday.  We  did
 not  do  it.  We  should  not  be  taken
 for  granted.”

 Then,  in  July  1991,  Shri  Jaswant  Singh
 talked  about  the  arithmetic  of  numbers  in  his
 Oxfordian  accent  He  said  very  clearly and
 very  lucidty and  |  quote:

 “The  arithmetic  of  numbers  is

 against  the  Council  of  Ministers.
 That’ is  the  central  reality.”
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 Vajpayeeji,  though  he  15  a  statesman,
 at  times,  stoops  to  the  level  of  impeaching.
 He  said  very  sarcastically:

 “This  Goverment  is  passing  the

 days  just  like  digging  the  well
 everyday  for  drinking  water.  There
 should  be  some  permanent  so-
 lution.”

 Almost  all  the  opposition  leaders  have
 been  harping  on  the  minority  character  of
 our  Government,  They  have  always  been
 telling  us  to  do  something  to  bring  stability
 Sir,  our  country  has  progressed  on  all  fronts
 because  of  the  dynamic  leadership  of  our
 Prime  Minister.  And  still  many  of  the  big
 opposition  leaders  could  not  come  to  Par-
 liament  because  they  could  win  elections.
 On  the  other  hand,  many  leaders-who  are
 leaders  by  their  own  right-decided  to  come
 over  to  this  side,  because  they  felt  that  there
 was  a  need  for  political  realignment.  This
 was  when  the  virus  of  communalism  ad

 cynicism  was  trying  to  devour  the  entire

 political  system.

 When  we  were  in  a  minority  Govern-
 ment,  opposition  ridiculed  us  and  criticised
 us.  Today  we  are  in  majority,  still  the  oppo-
 sition  is  complaing.|am  sure  the  opposition
 is  not  a  nagging  wife  who  wants  to  nag  at
 everything-if  you  dress  well,  why  you  have
 dressed  well;  and  if  you  have  not  dressed
 well,  why  you  have  not  dressed  well.  |  do  not
 know  what  they  want.

 When  gold  was  being  mortgaged,
 Vajpayeeji  said  and  |  quote:

 “Gold  has  been  sent  abroad  and,
 in  such  a  manner  as  if  it  is  being
 smuggled  out.  ।  was  taken  out

 stealthily”.

 He  has  an  inimitable  style  of  giving
 emphasis  to  gestures.  He  was  speaking  as
 if  the  whole  Government  was  a  thief.  Many
 of  the  opposition  leaders  at  that  time  shout-
 ed  that  this  Govemment  consists  of  thieves
 and  looters  and  it  wants  to  sell  gold  abroad.

 They  consider  themselves  as  the  big-
 gest  exponents  of  national  intergration,  pa-
 triotism  and  what  not.  They  think  that  they
 have  the  monopoly  on  all  these  things.  You
 must  remember  what  Mr.  Vajpayee  had  said
 on  *8th  July.  On  the  18th  July  itself,  Sir,  the
 Finance  Minister  said  that:

 “This  gold  which  had  been  sent
 from  our  country  because  of  cer-
 tain  exigencies  of  the  situation  will
 be  brought  back.”

 It  was  brought  back.  Did  any  of  the
 senior  leaders  or  even  junior  Leaders  of  the
 opposition  ever  praised  the  Goverment  for
 this?  Did  they  eat  their  words?  Anyway,
 today  who  is  having  the  last  laugh  after  two-
 and-a-haif  years?

 Sir,  |  will  come  back  to  the  topic  which
 is  again  going  to  be  discussed.  We  have  had
 a  discussion  on  Dunkel.  We  are  going  to
 have  a  discussion  on  GATT.  It  was  said  that
 the  Congress  Government  had  become  an
 agent  of  IMF  and  the  World  Bank.  It  was  said
 that  whatever  we  are  doing,  we  are  doing
 because  of  the  diktats  of  IMF.  We  are  tired
 of  hearing  that.  In  fact,  |  quote  what  Mr.
 Somnath  Chatterjee  had  said  on  March  4,
 1992:

 “The  Government  will  go  down  in
 the  history  as  the  one  which  had
 mortgaged  our  country  to  the  im-
 penalist  financial  marauders  for
 some  tainted  juice.  Our  economic
 sovereignty  and  national  prestige
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 have  bacome  negotiable  and  we
 are  projected  to  the  whole  world  as

 cringling  supplicants  of  imperial-
 ists  and  capitalists.  He  called  our
 Government  as  one  which  is  in

 bondage,  a  Government  held  a
 leash  led  by  the  nose  by  the  com-
 bine  of  Mr.  Bush,  Mr.  Camadassus
 and  Mr.  Preston.”

 Sir,  this  is  the  kind  of  attitude  which  we
 are  seeing  from  the  responsible  opposition.
 After  all,  the  opposition  is  the  foil  through
 which  the  charecter ०  the  ruling  party  shines.
 The  opposition  is  the  most  fundamental
 instrument  through  which  success  or  failure
 of  Government  is  determined.  |  will  even  go
 and  accept  the  maximum  viz.  give  me  a

 good  opposition,  |  will  give  you  the  best  of
 Government.

 |  am  sorry  to  say  one  thing.  Dunng  my
 childhood  or  studet  days,  |  used  to  have  my
 own  idols.  Sir,  today,  from  heroes,  they  are

 becoming  zeroes.  (Interruptions)

 MR.  CHAIRMAN:  Mr.  Chaliha,  the
 House  is  scheduled  to  sit  till  8  '0'  clock.  Only
 three  minutes  are  left.  You  conclude  now.

 SHRI  KIRIP  CHALIHA:  Sir,  if  you  do  not
 be  a  little  sympathetic  to  the  people  like  us
 who  come  from  far  off  places,  then  who  will

 sympathise  with  us?

 1

 MR.  CHAIRMAN:  |  have  already  given
 you  fifteen  minutes.

 SHRI  KIRIP  CHALIHA:  No.  Sir.  |amjust
 starting.

 Sir,  the  Prime  Minister  had  talked  of  a
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 vision  to  fulfil  the  promises.  That  we  have  to
 keep  in  mind.  He  had  called  for  a  unified
 effort  to  translate  this  vision  into  action.  He
 had  asked  for  pursuance  of  the  policy  of
 countinuity  with  change.  He  had  also  asked
 for  social  justice  with  social  harmony.  Do
 you  know  whatis  the  national  agenda  of  the
 ‘biggest  opposition  party  that  we  have  to-
 day?  Sir,  the  problem  of  poverty  is  not  at  the
 top  priority  item  of  their  political  agenda.  The
 problem  of  hunger  is  not  at  the  top  priority
 item  of  their  political  agenda.  The  problem  of
 unemployment  is  not  at  the  top  priority  item
 of  their  political  agenda.  Their  one  and  the
 only  issue  is  to  demolish  the  mosque  and
 build  a  mandir  there.

 [Translation]

 With  the  demolishing  of  the  Mosque,
 they  have  achieved  their  goal.

 PROF.  RASA  SINGH  RAWAT  (Ajmer):
 Who  has  entered  into  an  agreement  with
 Muslim  League  in  Kerala  today?  (/nterrup-
 tions)

 [English]

 SHRI  KIRIP  CHALIHA:  If  that  happens
 then  everything  will  be  all  right  in  this  world.
 So,  this  party  had  demolshed  the  Mosque.
 Sir,  |  do  not  want  to  take  more  time  on  this

 poisonous  serpent  called  the  BJP.  This  com-
 munal  virus  which  is  not  only  endangering
 the  communal  harmony  within  this  country
 but  is  also  endangering  the  territorial  sover-
 eignty  of  this  country.  (/nterruptions)

 |  do  not  want  to  speak  anything  more
 about  BJP.

 Now,  |  will  come  to  Janata  Dal.  Sir,
 Janata  Dal  is  the  second  biggest  opposition
 party.  |  must  tell  you  that  they  are  the  best
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 fighters  in  this  country.  Unfortunately,  they
 do  not  fight  poverty.  They  do  not  fight  the
 basic  problems  facing  the  country.  But,  they
 always  fight  amongst  themselves.  This
 Janata  Dal  or  the  Janata  arty  still  remains
 as  a  Party  although  without  Janata  behind
 them  and  in  the  process  Mr.  Morarji  Desai
 fought  with  Mr.  Jagjivan  Ram.  Mr.  Jagyivan
 Ram  fought  with  Mr.  Charan  Singh  Mr.
 Chandra  Shekhar  was  waiting  and  watching
 from  outside  angrily,  fretting  and  fuming.

 MR.  CHAIRMAN:  Mr.  Bhog2rndra  Jha,
 please  don't  disturb.

 SHRI  KIRIP  CHALIHA:  In  the  second
 round,  again  Mr.  V.P.Singh  and  Mr.  Dev:  Lal
 combined  together  and  started  fighting  ‘with
 Shri  Chandra  Shekhar  Ji:  and  like  this,  this
 man  fought  that  man.  And  again  Mr.  Chandra
 Shekharis  sitting  alone  frettingg  and  fuming
 and  scolding  every  one.

 Historical  events  occur  twice.  First  as
 a  tragedy;  second  time  a८  a  force.  What  do

 you  speak  about  the  third  unity  at  the  time  of
 Janata  Dal?  Again  Shri  Chandra  Shekhar

 vought  Shn  V.P.  Singh,  Shn  Byu  Patnaik

 fought  with  Shn  Srkanta  Jena  and  Shri
 Nitish  Kumar  fought  with  Shri  Laloo  Prasad
 Yadav.  This  man  fought  with  that  man.  They
 were  fighting  among  themselves  and  fight-
 ing  with  nobody  else.  And  for  that.  if  some-

 body  comes  to.our  side  tu  strengthen  our-
 selves,  to  strengthen  our  party  so  that  the

 party  and  all  the  leaders  can  do  something
 substantial  for  the  country,  why  do  you
 blame  us?

 20.00  hrs.

 When  this  country  was  in  the  worst  of
 darkness,  when  this  country  was  in  a  state
 of  utter  chaos  and  turmoil,  Mr.  P.V.
 Narasimha  Rao  came  un  the  Indian  political
 scene  like  a  sun  and  has  taken  the  country
 out  of  this  turmoil  and  is  now  shining  in  the
 whole  of  India.

 [Translation]

 MR.  CHAIRMAN:  Today,  the  House  is
 scheduled  to  sit  upto  8  ‘o’  clock.  Would  you
 like  to  continue  your  speech  or  intend  any-
 thing  else?

 SHRI  KIRIP  CHALIHA:  You  must  give
 me  some  time  to  speak.

 DR.  LAXMINARAYAN  PANDEYA
 (Mandsaur):  Mr.  Chairman,  Sir,  if  you  want
 to  continue  the  House  after  8  ‘o’  clock  then
 our  Members  should  also  be  given  an  op-
 portunity  to  speak.  Our  Member  should  be
 given  chance  to  speak  if  time  is  extended  to
 accomodate  them.

 [English]

 MR  CHAIRMAN:  Youcancontinue  the
 next  day.  The  House  stands  adjourned  to
 meet  tomorrow  at  11  A.M.

 20.01  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Friday,  March  4,
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